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NO.19/81 DA'I'ED 05.12.2017 AC'I'UALLY IIELD ON 16.01.2018

lleaqq Nalq

Iror inlbrmation ol'cxpoflers. \orms Committce-ll handlcs all cases pcrtaining to
Ilxation/ratillcatiorr ol norms lor I:xport Products lalling undcr I'l'C(llS) Chaptcr 72 to
76.78 to 80. 85. Cornmunications in rcspect ol'cases/perlaining to NC-ll may bc scnt to
cmai I addrcss: rtc2.,c]uf !_rl lllcl,r_lL

lrr ccflain cascs thc dccisiorr of thc Norms Committec rcl'crs to tlrc l{ccommendations/
Obscrvatiorrs/ I)cllcicncics rcccivcd lrom thc conccrncd 'l'cchnical Authority. Whcrcvcr
applicablc. a scanncd copy ol'sr,rch documcnt has bcen placcd at thc cnd ol'thc Minutcs,
itt running scrial ordcrs. 'l'hc conccrncd firm/company may go through thc samc and
rcspond accordingly.
Sirnilarly. a scanncd copv of thc blank Standard Dcficicncy lrormat. which rnay fincl a

rclbrcncc in \(l clccisions. has also bccn attachcd in the cnd. 'l'his may also bc relerrcd to
try thc conccrncd Iirrn/cornpany,and may bc rcspondcd accordingly.
'l'ltc \orms Comrnittcc has takcn dccision only with rcspcct to tcchnical aspcct/rvastagc
norms. Whilc rcdccming thc applications. I{As should chcck that the applicant has
lirlllllcd all rcclLrircmcnts as prcscribcd in policy/proccdurc including thosc in Policy
(lirculars \o. 50/2009-2014 (l{l: 2010) datcd 28th [)cccmbcr, 2011, Policy C]ircular
\o.i4(ltl:-2012i2009-14. datcd 4th lrcbruary. 2013 and 0.M. \-o.
0l l92.ll ttO/\'lisc./AM. I 3/PC-VI/ I 0 datcd 15.04.2014 or any othcr provisions unclcr
l:'l'I'}/l lllP lbr l:OI)C.

'lhc \{ccting \o. l9ltll datcd 05.12.2017 ol'Norms Committcc-ll lbr thc ycar 2017-ltl
tvas actuall),hcld orr l(r.01.2018 undcr thc Chairmanship ol'Shri .1.V. Patil, Additional [)ircctor
(icncral ol'Irorcign '['radc to corrsidu'thc lbllowing applications lbr ratification ol'norms irr

rcspcct ol- advancc authoriz-ations unclcr l)Lrty I:xcmption Schcrnc (Chaptcr-4) of Irorcign 'l.radc

l)olicr, l0l.5-20. 'l'hc lirllorving nrcnrbcrs wcrc prcscnt irr the mccting:-
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\JinLrtcs ol'iirc !lcctin!r \o,l()i8l riatccl t)5.l2.20l7actually hcld on l6.0l.20lll arc corrlirmcd by
tlrc \lcmt'lcrs.
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MEE′HNC NUMBER      :19/8卜 AI′ C2/2017ヽ4EETIN(〕 DATE:0512.2017

(〕asc No.:2/11/81‐ AIン (32/2011    1)ally〕 aヽmc:I)1〕 1ン
′
I｀Al)()ヽ VIう Iく    4ヽcctヽo/1)atc:19/81-       Status:

SOIン U′ I｀ 10NS INI)IA PVTI′
′
II) AI′ (｀2/2017          Dcfcrrcd
05 122017

HQ IrilC               ItI′A lrilc              l′ iC｀ ()/1)atc:2510003250  Dcibr l)atcl

l  :O1/81/050/00071//ヽ
M12/       :25/24/040/00005/ノ |ヽヽ412/       25052011               2301 2018

1)ccision :  卜(C obscrvcd that application for thc abovc /ヽ /ヽ 、vas I・ cibl・ 1・cd t()Ⅳ lcitヽ
/ 1bl・

(〕 olllmcnts.NC dccidcd to scnd a rcinindcrto ⅣlcitY and dcibr thc casc.

′
1｀hc casc stands dcfcrrcd to 23.01.2018.

(〕asc No.:6/21/81-Al」 (〕2/2016   Party Na:nc:IIRIC′ II()NIヽ41〕 I′ 1ヽ′  lヽcct No11)atci1 9/81-      Statlls:
I'II〕 RItS(IN DIA)P.I′ H)    AI′ (｀2/2017         Dcね rrc(1

05 122017

HQ IrilC              RI´ A Ililc              l′ iC｀ o/1)atc:()5103258 18  Dclbr l)atci

:01/81/050/00490//ヽ 1ヽ417/        :05/23/040/00500//ヽ M12/        25052012               2301 2018

2  1)ccision : N(〕
obscrvcd that application ibr thc abovc /ヽ /ヽ  、vas rcibl・ 1・cd to ンISヽ/11〕 It)1・

(〕 olllmcnts.Ⅳ lSⅣ ll〕 has discontinucd ottbrin3 commCnts.N(〕 dccidcd to lbr、vard a copy orthc

application to I)IPP(ChClnical I)ivision)and dCrcr thc casc

′
I｀hc casc stands dcftarrcd to 23.Ol.2018

(〕asc No.:8/10/81‐ AI′C2/2014   Party Nanlc:VI〕 4ヽ            N71CCtヽ o/1)atci1 9/81-      Status:

TItCIINOl′ OGHtS PVT I′ Tl)   AI′ (｀2/2017           Dcた 1・ 1・cd

05 122017

HQ「ilC               I｀ IッAl'ilc              I′ iC｀ o/1)atci0910055685  Dcibr l)atc:

3  :()1/81/050/00265/AM15/      :09/24/040/00640/AMi3/      08042013             23012018

1)ccision : N(〕 obscrvcd that application ibl・  thc abovc AA 、vas l・ cibrl・cd to lヽcitY ibl・

(〕 ommcnts.NC dccidcd to scnd a rcinindcrto ⅣlcitY and dcibr thc casc.

`l｀hc casc stands dcfctrrcd to 23.Ol.2018.

Casc No.:16/19/81-AIン C2/2017  Pany Namc:VH.AS           McCtヽ 0/1)atc:19/81      Appl・ o、
′cd

TRANSCORI〕 I´TI)        Al′ (〕2/2017
05 122017

HQ IrilC              RIッ A Irilc              I′ icヽ o/1)atci3`H0040111

4  :01/81/050/00389//ヽ
|ヽ418/        :34/24/040/00032/ノ Nヽ115/       22052011

Dccision:NC dccidcd t()ratiサ thC nOrms R)rthc abovc AA as pcr MoS coinnlcnts宙 dc thcir

UO No.2(9)/2017-´ I｀ D datcd 26.12.2017(copy Cnc10scd).

ItA conccrncd may takc stlitablc conscqLiCntial action accordingly.

Casc No.:57/10/81-Al“ C2/2014  Panyヽ anlc:lHNI)Al′ C()      Mcct No/1)atc:19/81-     Stattis:

5                       1NDUS′ 「 RHtS Iン Iヽ41TItI)     AI´ (｀2/2017          Dcfc・ l・ :・cd

05 122017

■



HQ「 ilC
:01/81/050/00314/Aヽ 415/

1)ccision :N(〕 obscrvcd

Colllmcnts.ヽ C dccidcd

It l ′ヽ ドilc                      I′ icヽ 0/1)atc:3410040236   1)cfbr I)atc:

:31121/010/00058//ヽ |ヽ115/        10062014               2301 2018

that application it)rthc abovcノ /ヽヽ Vヽas l・cibrrcd to Ⅳlin o「 》ヴlincs ibr

t()sCnd a rcnlindcr to Ⅳ1/o Ⅳlincs and dcibrthc casc.

l hc casc st〔 lnds dcli_Nl・ 1・ cd t0 23.()1 2018.

(をlscヽ o.:32/1()/81-′ 1ヽ′ (12/2014  Pそ 111、 ヽそl11l c:I)I;1′ PHI
(｀ 0＼ヽ1:(｀ I10ヽ SYSI｀1:MS

Iヽ 1)1:ヽ 1′ Iヽ1l I 1lI)、

IIQ IrilC

:O1/81/050/00289/Aヽ 415/

Decision :N(l obscrvcd that ['irm was rcqucsted
custom/cxcisc authority lor cxarnination ol'thc case.

to rcrnind thc finn and dclcr thc casc.

'l'hc case stands dcl.crrcd 10 23.01 .201 tt.

HQ llilC

:01/81/050/00441/ノ ｀` 415/

HQ llilC

:01/81/050/00023/ノ ヽヽ 416/

I´ icヽ o/1)atc:1010058625   1)cibr I)atc:

14072014               2301 2018

to ibrnish thc constllη ptiOn datc ibr

oヽ rcply l・ cccivcd till datc.ヽ (〕 dccidcd

4ヽcctヽ ()/1)atc11 9/81-

Al´ (｀ 2/2017

05 122017

Status:
I)ell'rred

RI′A「 ilc

:10/24/040/00032//ヽ M15/

(:を、scヽ o.:25/13/8卜 AI´ (｀2/2()14 Pそ 1ドtvヽ そl11lc:Jt」 1)I′ IItit SOLAR  iヽ 4cctヽ ()/1)atc:19/81-

POヽヽ
111lt I´

Iヽ41TI〕 1)        Al′ (｀ 212017
05 122017

Iti´ /ヽ lrilc                     I´ ic No/1)atc:0210204856

25.08.2014

～
lcct No/1)atc:19/81-

AI′ (｀ 2′ 2017

05 122017

1´ icヽ o/1)atc:0710107598

11022015

Status:

Dcforl・cd  l

l)cFcr I)atc:

23.01.2018

MNRI〕 %r
MN RI〕 and

Status:
l)ele rred

Status:

Dcttrrcd

I)cfbr l)atc:

2301.2018

:02/24′040/00090/ノ ヽヽ 415/

1)ccisi(〕 n : (ヽl obscrvcd that application lk)1・  thc abovc /ヽ A 、vas rcibrrctJ to
(lolnllllcntS.＼ o co11lnlCllts or thc νlヽ Itlう 1・ccciVCd till datc.N(l dccidcd to rclnind

lk)r、vard a copy ol｀ thc applicati()11 lo McitY als()k)r commcnts

l hc casc sttinds dcl131・ 1・ cd t()23.()l.2018.

(:ftsc No.:23/1/8卜 ′ヽ1′ (12/2()15  Part、 ヽa nlc:AMARTARA PVT Mcctヽ o/1)atc:19/8ト
I11)                 Al′ (12/2017

05.122017

Itl 「ヽ ilc                     l´
ic N()/1)atc:0310793133   1)cibr【 )atc:

20.O1 2015:03/94/040/00977//ヽ M15/ 2301 2018

l)ecision : \(' obscrvecl that comnrcnts of't'crcd by C&I'}(' rvcrc rclbrrcd back lbr rc-

cxiulination. \o contrncnts ol'thc (l&l'}C rcccivcd till datc. \(l dccidcd to d lbrward a copv

ol'thc applicatiorr 1o l)l[)l) (('hcrnical I)ivision) lbr comments.

l'hc casc starrds dcl'crrcci to 23.01.20lt3

1)anvヽ anlc:1′AXMI( をlsc N().:6/1/81-rヽ 1′(12/2015

11Q Filc

i01.′ 81′ 050/00006//ヽ 1ヽ16

1:1ン 11(11｀ It()NI(lS M()tり I′ 1)S`と

PRI〕(]IS10N l〕 NG(〕 1).1′TD.

lt i´ ′ヽ 1'llc

i07/24/040/00402//ヽ 4ヽ15/

レ



Decision : NC obscrvcd that application lor thc
(lommcnts. NC decidcd to scnd a rcmindcr to MeitY

HQ「 ilC
:01/81/050/00002/AM16/

abovc AA was rcl-crrcd to McitY
and dclcr thc casc.

'['hc casc stands dclbrrcd to 23.01 .201 tt.

(〕asc No.:2/1/81-A12C2/2015    Pally Nanlc:Jt」 Plll〕 RS()1´ rヽ lt   iヽlcCtヽ ()/1)atc:1()/81-

1)0ヽVItR I′ 1ヽ41TI〕 I)         Al,(｀ 212017
05 122017

RIン A rilc

:02/24/040/00219//ヽ M15/
Iフic.No/Datc:0210205584

19022015

N/1cct No/1)atc:19/81-

AI′ (｀2/2017

05 122017

Mcct N()/1)atc:19/8ト

Al′ (12/2017

05 122017

1′ icヽ 0/1)そ ltc:0410160773

08072015

not rcccivcd il・ onl thc

ibr

Status:

1)clbrl・ cd

I)cibr l)〔 ltcl

2301 201S

N/1ヽ RI:R)「

Mヽ RI〕 をlnd

Status:

1)cfc・ rrcd

l)clbr l)atc:

2301 2018

Mヽ RI: li_D「
MNItl:and

Status:
I)cferrcd

Status:

Dcfcl・ 1・cd

I)cibr l)atc:

2301 2018

RA.(〕 hcnnal.

10 1)ccision : 
《ゝC obscrvcd that application lk)1・  thc ab()vc /ヽ /ヽ  、、

′as l・ cibrl・cd to

(〕 ollllllcntS.｀ o conlnlcnts()1｀ thcンlNItit l・ ccciVCd till datc (ヽl dccidcd t()1・ clllind

ibr、vard a copy ofthc application toン lcitY also 6or collllllCntS.

′
I｀hc casc standζ dcibrrcd to 23.01.2018

(〕asc No.:12/13/81-Al′C2/2015 Pally Nanlc:Jt」 PI′ 1｀ 1:It SOl′ AR  N71cctヽ ()ハ )そltci1 9/81

P()ヽVI〕 It i´ IIヽ11′ FIう I)              ′ヽ1´ (12/2017

05122017

I′ ic.No/1)atc10210205883

12.06.2015

ll l)ccision : NC obscrvccl that applicariorr lbr thc ltbovc AA rr'as rclcrrccl to
(lommcnts. No contmcnts ol'thc MNItI: rcccivcd till ciatc. \('clcciclccl ttl rctlind
f orward a copy of thc application to McitY also fbr conlrne rrls.

'l'hc casc stands dcf-crrcd to 23.01 .201 It

HQ「 ilC
:01/81/050/00245/AM16/

(]をlsc No.:9/9/81‐ AI′ (〕2/2016

13 HQI,ilC

101/81/050/00176//ヽ 4ヽ17/

RIンA「 ilc

:02/24/040/00033/ノ Nヽl1 6/

Palty NanlcINI:Xtり SI〕 I′ It(「 TR0
SI｀ lti〕 I′ l′ Iヽ41 FItI),

IRI´ A Ifilc

i04/24/040/00027//ヽ 4ヽ16/

(:をlsc No.:27/13/81-Al′ (〕2/2015  Palty Nanlc:IS()V01.TA

(lNDIA)PVT I・ TD

HQl'ilC               l｀ 1′A「ilc              l´ iC＼ 0/1)(ltc:()31()796934  1)cibr l)を 、tc:
:01/81/050/00260/ノ ｀`416/       :03/94/040/00236//ヽ N/116/       29062015               2301 2018

12 1)ccision : 
卜(C obscrvcd t1lat conlnlcnts ollbrcd b、 ′(1ぶLP(1 、、lct・ c l・ Cibl・ 1・ cd baCk lk)1・  1・ c―

cxainination. ヽo colninlcnts of｀ thc(〕 &I)(〕 rcccivcd till datc.ヽ (l dccidcd to d ibl・、val・d a cop)'

ol｀ thc application to I)IPP((〕 hCmical Division)ibr COnlnlcnts      '

′
I｀hc casc stands dcfbrrcd t()23.01.2018
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\(l dccidcd to scnd a rcmindcr 1o I{A conccrncd to providc
rclcvant documcnts lilr considcration of thc casc.

thrcc sct ol' application alongwith

'l'hc casc stands dclbrrcd to 23.01.201 8.

(lasc No.:26/1/81‐ AIノ (〕2/2017 I)alty Nanlc:Iう
「
D INDUCT10N

PRIVATI〕 I´ Iヽ41TI〕 I),

Mcctヽ 0/1)atc:19/81-
AI´ (｀ 2/2017

05,122017

HQ IrilC

i01/81/050/00663/ノ M`17/

HQ rilc

:01/81/050/00395/ノ ｀`416/

lIQ「 ilC
16 :01/81/050/00462//ヽ M16/

RIン A Irilc

:07/24/040/00189/ノ Mヽ16/
Iン ic.No/1)atc:0710108704

09092015

Statlls:

1)crc・ rrcd

I)clbr I)atc:

2301 2018

l)ccision : \(' obscr-vccl that hald copv ol- thc application not rcccivcd frorn thc
\('dccidcd to scrrd a rctnirrdcr to I{A conccrncd to providc thrcc sct of'application
rclcrrant docrrrlcnts I<tr consiclcration of'thc casc.

l'hc casc srands dclcrrccl to 23.0l.20lu.

(lasc No.:37/19/8卜 AI′ C2/2015 Pa1lv Namc:GRAVI′ I｀A INDIA  Mcct No/1)atc:19/8ト
1′ H) Al′ (｀ 2/2017

05 122017

1´ icヽ 0/1)atc:1310047992

01 102015

l)ccision : \('obscrvcd that application {br thc abovc AA was rcl-crrccj to
collllllcllls. \1SMlr lias discontirtLrcd o[icring corrlrutts. Accordingly. \o
lillwarcl thc applicatiorr to Mirr. o{'Mirrcs lbr commcnts an<j dcl'cr thc casc.

'I hc casc srands dcll.rrcd ro 2i.0l.l0lti.

(:,lscヽ o.:25/22/81-AI′ C2/2015 Palivヽ anlc:I′S CAI〕 I′ lう INDIA  Mcct No/1)atc:19/8ト
1)ItiVA II:I′ Iヽ41′ I｀ I〕1),       AL(｀2/20!7

05.122017

It i´ /ヽ Ifilc                     I′ icヽ o/1)atc:0510396433

RA, Punc.
alongwith

RI′A「 ilc

:13/24/040/00028//ヽ M16/

:05/23/040/00324//ヽ M16/ 26.112015

Status:

1)cfcrrcd

Dctr Datc:

23.01 2018

MSMI]ibr
dccidcd tO

Status:

DcFcrrcd

I)crcr I)atc:

2301.2018

rcf'crrcd to I)()I｀ lk)「

Status:

DeFcrrcd

I)cFcr【)atc:

2301.2018

McitY ibr

I)ccisiun : \(' otrscrvcd that application lur thc abovc AA rvas
commcnts. \(l dcciclcd tu rcrnirrd IX)'l'and dcl'cr thc casc.
2i.01.201t3.

(lをlsc No.:7/6/81‐ AI′ (〕2/2016    Partyヽ a11lc:IiCI OIう N         Mcctヽ o/1)atc:19/81-
(｀ 0ヽヽ11(｀ F()RSI′ Iヽ41TI〕 I)    Al′ (12/2017

05.122017

HQ「 ilC RI′ A Ioilc Iン iC N()/1)atc:1010059417
:O1/81/050/00073/ノ ヽヽ 417/       :10/24/040/00108//ヽ M16/       129.022016

1)ccision : N(〕 Obscrvcd that application for thc abovc /ヽ ノ` vヽaS rcfcrrcd tO
C01■ lllCnts.ヽ C dccidcd to rcnlindヽ 4citY and dcfcr thc case.
′
I｀ hc casc stands dcrcrrcd t。 23.Ol.2018.

レ



(〕asc No.:2/25/81‐ Alノ C2/2015  1)any Nanlc:GRAVI′ I｀ A INI)IA  N/1cct No/1)atc:19/8ト

Al′ (12/2017
1′

′

1｀ 1)

05 122017

IIQ Irilc Il.t.A Irilc l.ic.No/l)atc:iii0048145

,, ,oilsttoso/00s44/n Ml6l :t3l24lo4ololo4i/i\M16/ 0l'01'1016

I)ecision :NC obscrvcd that I{A. Jaipur has issucd thc abovc AA olt rcpcat basis AA \o'
13lOO45Z4l datcd 03. 12.2013. Accordingty. NC dcciclccl to clttsc thc casc.

I{A rnay takc suitabtc cor-}scclLrcntial actiolr accordirrgll''

Casc No.:6/6/81‐ AI′C2/2016    1)any Namc:IiCI()I〕 N         MCCt No/1)atc:19/8ト

(10NNIt(lT()RSI′ Iヽ41TI〕 I)   Al´ (12/2017
05 122017

lIQt]ilcI{l,Alrilct,ic.No/I)atc:1010059.12(ll)clcr[)atc:
,, :oilui0-s0/00072/AMl7/ :l0l24l040l00lll/AN4l6/ 0'1.0i 10i(r ll0l'l01lt

l)ccision : ir-C obscrvccl that application fbr thc abovc AA was rcl'crrccl to McitY lor

commcnts. NCI dccidcd to rcrnind McitY and dclcr thc casc.

'l'hc casc stands dcf-crrcd to 23.01.201 8.

(31oscd

Case No.:8/6 l8l-Al,c2l20l6 Party Namc:|(ll ollN Mcct No/l)atc: l9i8 l-
coNNllcl'oRs l.lMI'l'lil) 

^1.c21201705. r2.2017

I IQ Irile I{l,A lrilc l.ic.No/l)atc: I 0100-i94i4

,o :oiltttos0lo0oz4lAMltl :101241040100118/AMl6/ 2l'01'2016

Dccision : NC obscrvcd that application lbr thc abovc AA was rcl-crrcd to

commcnts. NC dccidcd to rcmind McitY and dclcr thc casc.

'l'he casc stands dclcrrcd to 23.01 .201 8.

Casc No.:6/9/81-Alン(32/2016   Pany NanlciSVAM Nlcct No/1)atc:19/81-

PACKAGING INDUS′「 RH〕S   Alン(12/2017
05 122017

1′ ic.No/1)atc:()510398071

30032016

Dccision : 卜lC obscrvcd tllat application ii_Dr thc abovc ハ、A 、vas rcli_brrcd t()

COlη lη CntS. ⅣlSヽ /11〕 has discontinucd  o「 ibring col■ nlcnts.  /ヽ ccordin81y、  (ヽ〕

ibrward thc application to l)IPP((〕 hClη ical I)ivisi()n)R)rc()mnlcnts ancl dcibr thc l

′
Fhc casc stands dcibrrcd to 23.01.2018.

(〕asc No.:31/6/81-AIッ (32/2016   Party Nanlc:I'(11()1〕  ヽ        MCCt No/1)atcl1 9/81-

COヽ NI〕CTORSIン Iヽ41 1 ltI)   Al′ (｀2/2017
05 122017

PRIVA′ I｀ 1〕 Iン IM ITI〕 I)

HQ IrilC               RI´ A lrilc
:01/81/050/00173/ノ M`17/       :05/24/040/00626//ヽ Nl1 6/

Status:
I)cfcrrcd

Statlls:

1)cft・ rrcd

l)clし rI)atcl

2301 2018

McitY R)r

Status:

1)cibrrcd

l)cibr l)atc:

2301 2018

MSMI〕 R)r

dccidcd t()

casc

Slatus:
Dcl'erred

,

ー



HQ「ilc               RI′ AI'ilc              I′ ic No/1)atc:1010059476  Dcfc・ rI)atc:
:O1/81/050/00097//ヽ N117/        :10/24/040/00007//ヽ 4ヽ17/        11 052016               2301 2018

1)ccision : (ヽl obscrvcd that application lk)r thc abovc /ヽ /ヽ  、vas rcfcrrcd to  ⅣIcitY li_Dl・

conllllcnts.ヽ (l dccidcd to rclllindン IcitY and dcibrthc casc.

I｀hc casc stands dcl131・ 1・cd to 23.Ol.2018.

(lasc No.:15/18/8卜 Al′ (｀2/2016 1)artyヽ そl11l c:INI)IAN(｀ IIAIN   Mc()tヽ o/1)atc:19/8卜     Rcjcctcd
Alン C2/2017

05.12.2017

HQ「 ilC Iン ic No/1)atci0210206721

:O1/81/050/00366//ヽ 4ヽ17/        :02/24/010/00032/ノ NヽI1 7/       31 052016
21ヽ

1)ccision : (ヽ〕 obscrvcd that inlpol・ t and cxpol・ t product and thcil・ I′ I｀(]IIS codc arc salllc and

no nlanulhcturing acti宙 ty involvcd.Acc()rdingly,ヽ C dccidcd to rqicct thC Casc with
dil・ cction to conlpan卜  t()pay cLIStOnls dutyよ ぅapplicablc intcrcst lk)rl〕 ()I)C.

It/ヽ 11lay takc sヒ litablc conscqLICntial actiOn accordingly.

(lascヽ o.:8/9/81 Alソ (:2/2()16   Part、 .ヽ anlciVI:1)ANTA      4ヽcctヽ o/1)atc:19/8卜     Status:

Pヽ/1111)

ltl,ヽ
「 ilc

I´ Iヽ lI′ llう 1)

RI´ A「 ilc

Al´C2/2017

05.12.2017

I)efc rrcd

l´ ic_No/1)atc:3510044952   Dcfcr I)atci

r4:01/81/050100175/AMl7l :35/241040/00007lAMl7l 03.06.2016 2301 2018

l)ccision : \(l obscrvccl that application lbrthc abovc AA was rclbrrcd to Mirr. ol-Mincs Ior
cornmcrrts. \(' dccidcd to rcmirrcl Min. of- Mirrcs and dcf'cr thc citsc.

I hc casc slancls clclclrcd to 23.0I .201 tt.

(lasc No.:27/18/8卜 Al,(:2/2016 Panvヽ a11l c:MA(〕 Iう 13A I〕 RID(〕 I〕 Mcctヽ ()/Datc:19/81-    Rcjcctcd
P It()I)t(｀ 1｀ S PRIVAI｀ 1l     Al′ (12/2017
1′ Iヽ′I「 II,I)                   05 122017

HQ IlilC               IRI′A Filc              l′ icヽ o/1)atc:0210206764
:01/81'050/Oo378//ヽ 4ヽ171       :02/24/040/00048//ヽ 1ヽ417/       17062016

25 1)ccision:ヽ (l obscrvcd that I)H)P dcficicncy lcttcr scnt to rlrin on 22.08.2017 1bllo、 vcd、vit11

rclllilldcr datcd 23.1().2017.Sincc.no rcply rcccivcd A・ onl thc llrin、 thc co111lnittCc dccidcd to

rqiCCt thC Ctlsc with dirccti(〕 n to c()lη pany to pay cust()lη s duty&applicablc intcrcst ibr

l:()1)(l

lt/ヽ lllay takc stlitablc conscqし !cntial action accordingly.

(lasc No.:2/12/81¨ AI′ (〕 2/2016   Pa1lv Nanlc:Irc1 01〕 N         4ヽcct No/1)atc:19/81-      Status:
(｀0ヽべI:(｀ T()RSI′ 1ヽ41TI]D    AIン ('2/2017          Dcfcri・ cd

05 12201726

HQ IlilC               Itl´ /ヽ lrilc              l′ icヽ 0/1)atc:1010059524  Dclbr I)atc:
:O1/81/050/00219/Aヽ 417,'        :10/24/040/00025/ノ｀` 417/       01 072016               2301 2018

HQ IrilC

レ



I)ccision : N(〕 obscrvcd that application lk)1・  thc abovc /ヽ /ヽ  ヽヽas rcli_・ l・ 1・cd to  VlcitY lk〕 1・

corn mcllts.NC dCcidcd to l・ cllli1ld ⅣlcitY a1ld dcibr thc casc.

′
I｀hc casc stands dcfcrrcd to 23.Ol。 2018.

Casc No.:12/18/81-AI,C2/2016 1)any Nanlc:(〕 Iヽ AVI′ l｀A INl)IA  Mcct N()/1)atc:lり /81-

1´TD                   Al´ (12/2017
05 122017

I′ icヽ o/1)atc:13100■ 8301   1)oibr l)atclHQ llilC               RIン AI↑ ilc
:01/81/050/00363//ヽ Nl1 7/       :13/24/040/00010//ヽ 4ヽ17/       O1 072016              2301 2018

27 1)ccision : N(3 obscrvcd that application ibr thc abovc /ヽ
/ヽ 、v〔ls rcli_・ 1・rcd lo  ンISヽll: lk)1・

COlllinCnts. ⅣISヽ/1lt has discontinucd  ofibring conll■ cnts.  /ヽ ccordin31)′ , (ヽl dCCidcd to

6o「ward thc application to Vlin.oFン lincs ibr colllmcnts and dcibr thc casc

′
I hc casc stands dcibrrcd to 23.01.2018.

Status:
I)e fc rrcd

Casc No.:22/1/81-AIソ (〕2/2017

HQ rilc

:01/81/050/00659//ヽ Nl1 7/

Dccision:NC obscrvcd
C01111nCnts.NC dccidcd to

casc.

I)alty NanlciVl〕 liKAY
SMItI′TI:RS PVT I′ TI)

RI′ Al'ilc

:26/24/040/00011//ヽ 1ヽ117/

that application ibr thc

ibrward thc application

iヽ4cct lヽ o/1)atc:19/81-

/ヽ 1′(,2/2017

05 122017

1′ ic No/1)atc:2610012763

Status:

Dcfcrl・cd

I)cibr l)atc:

23012018

rct'crrcd to MSMI] fbr
commcnls and dcfcr thc

14072016

abovc AA was
toヤ1()S ibr thci「

′
l hc casc stands dcibrrcd to 23.01.2018

Casc No.:18/12/81-AI,C2/2016  1)ally Nanlci13Hフ (lAItli

l′ IMI・ FI〕D
Mcct No/1)atc:19/8ト Approvctl
AI′ C2/2017

05 122017

1′ ic No/1)atc:3110066259

20072016

AA on lincs with c()in1 1■ cnts rcccivcd

HQ「 ilC
101/81/050/00235/ノ ｀` 417/

RIン AI↑ ilc

:31/83/040/00010//ヽ |ヽ417/

29

Dccision:ヽ (〕 dccidcd t()rを ltil,thC n()rnls lk)rthc ab()vじ

ll‐onl l)II)1)as at S.ヽ o.56 as tl1ldcl・ :

- ; -- L irr Lrt.-

、vith 6()(る Solids

lixport ltcm Namc Quantity I Import Itcm \amc ' Quantitv

n r.u-n r.u (crrr]) 
t*!i)oonu.n 

i .pn 
'ilm(oricnt",, 

^""i?,)i;'i.-{**"
Ij()ll. (vcnus) I)olvarlidc l:ilrn)I)olvarrridc l:ilrn)

I'}VC lrilrn ((r0 Micron) 164214.1

Aluminiunr Iroil ('15 269tt7tl.tt

micron to 52 rricron)
Polyurctlranc Acihcsivc i ZglgS.g

「



Polyurctharrc I lardncr
60% solids

I{A may takc suitablc conscquerrtial action accordingly.

(lascヽ o.:5/1/81-AI′ (12/2017    Pそ lrt、 aヽ11l c:1311ン (｀ A Iti〕
I′ Iヽ 41 1 1:I)

I)ccision :\C dcciclcd to ratify thc norms lbr thc abovc AA on thc lines comments ollbrcd by
I)ll)I']in AA \o.3110066593 datcd 17.02.2016 (S.No.56) as undcr:

HQ「 ilC
:01/81/050/00642//ヽ M17/

RIン A Filc

i31/82/040/00084//ヽ M17/

Quantiサ (Kgs)

70000.0

RI´ Al'ilc

:03/95/040/00294/AM17/

Pa‖y Nanlc:VItitKAY
SMIう 1´ FI〕 RS PVT l′ TD.

N/1cctヽ o/1)atc:19/81-

Al′ C2/2017

05 122017

1′ icヽ ()/1)atc:3110066266

26072016

Itcm

Approved

Approvcd

Status:
I)eferrcd

Status:
Deferred

Iixport Itcm \:rnrc

('oatcci Alunrirriurn Iroil
[, nprirrtcd
( I [i nticron to 30 nticron)

Imp<lrt
Namc
AluminiLrm lroil

l´ ic.No/1)atc:0310806647

27.072016

4ヽcct No/1)atc:19/81-

AI′(12/2017

R/ヽ 11l a),takC Stlitablc conscqLICntial acti01l acc()1・ dil181y.

(1を tsc rヽ o.:26/18/81-/ヽ 1,(:2/2016  Pariv＼ anlcilン 1ン()Yl)SS′ I｀ 1〕 I〕 1ンS   4`cct＼ o/1)atc:19/81-
lヽ I)tiSTRHtS Iン INllTIう I)     Al′ (12/2017

05 122017

HQ「 ilC

31 :()1/81/050/00377/ノ
｀` l17/

¬。 (lasc N。 .:58/18/81-AI′(12/2016

I)ccision : \('clcciclccl to ratil'r'thc norms fbrthc abovc AA allor.virrgtlrc wastagc ol'5%o as
pcr SIO\. C-164l.llA to vcril'\, thc rvcight ol'thc cxport prodLrct.

llA nrav talic sLritablc conscclLlcntial actiorr accordingly.

(lasc No.:3/24/8卜 AI′ (12/2016  Pa!lyヽ anlc:MANASH KUMAR McctNo/1)atc:19/8ト
PAUI´               AIン (12/2017

05.122017

11(p「‖c                      RI′′へFilc                     I′ icヽ ()/1)atc:0210206874   1)clbr I)atci
:Ol,81/050/00576/′ ヽヽ 1171        :02/21/040/00083/7｀ |｀417/       05082016               2301 2018
32 1)ccision : 

(ヽl obscl・vCd that application ibr thc abovc A/ヽ  、vas rcibl・ rcd to  VISヽ 41〕 lk)r

c()nllllclltS ンlSン11: has disc()ntinucd  ollbl・ ing colllillCnts.  /ヽ ccordingly, N(〕 dccidcd t()

1そぅr、val・ d thc applicati()n toン lin ol｀ N/1incs ibr conllncnts and dcli_・ rthc casc.

l hc casc stands dcibl・ 1・cd to 23.01 2018.
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05. 12.20 I 7

I IQ lrile RLA l:ile l.ic.No/l)atc:26 I 00 I 2767 l)clcr l)atc:

:01/81/050/00 4091 AMtl l :26124104010001 5/z\M 17l I 7.08.201 6 23 01 '201 [i

I)ecision : NC obscrvcd that apptication fbr thc abovc AA rvas rcl-crrcd to MSM[: lirr

commcnts. NC dccidcd to lbrwaid thc application to MOS titr thcir commcnts and dci'cr thc

casc.

'l'hc casc stands dclcrred to 23.01'2018.

Casc No.:4/18181-Al,C2l20l6 1)ar1y Nanlc:[}INl)Al, \4cct \oil)atc:19/til- St:rtus:

SMLI.'I'ING PV'l' l.'l'l) AL(12/201 7 l)cfcrrcd
05. I 2.101 7

I te lrile Rl,A l:ilc l.ic.\o/l)atc:05 l0 i99-s6 I I)e l'cr l)atc:

:01/81/050/00355in M l7l :0512310401002391 AMll I 24.08.201 () 21 0 I '201 [t

34 I)ccision : NC obscrvcd that application lor thc abovc AA rvas rcl-crrccl to MSMI: lirr

comments. MSMII has cjiscontinucci oll'cring commcnls. Accorclingly. \(' clcciclccl to

Iorward thc application to Min. ol'Mincs fbr commclrts and dcf'cr thc casc'

'l'hc casc stands dclcrrcd to 23.01.2018.

Case No.:2/18 l8t-Al,C2l20l6 l)arry Namc:AVO CAIf.IX)N N4cct No/t)atc: l9/8 l- Rcjccted

INI)ln PRIVA'l'ti L't'D., t\l'C?'12011
05.12.2017

HQ IrilC RIン A lr‖ c 1ン iC●NO/1)atc:0410162236

:01/81/050/00353/AMl7/ :041241040100066/AN4l7/ 1108.201(r

35 l)ccision : NC obscrvcd that t)llrl, de{lcicncv lcttcr scnt 1tl lrrrn on 23.10.2017 lollo$'ccl $ith

rcnrinclcr clatcd l7.ll.zol7. Sincc, no rcply rcccivccl fl'om thc Ilnr. thc corntnittcc dcciclccl to

rc.icct thc casc rvith dircction to company to pay cttstollls clut,"- & applicablc intcrcst lbr

lrODC.

I{A rnay tal<c suitablc collscqucntial actiorr accordirlgll''

Casc No.:9/18 l8l-Al,c2l20l6 Pa(y Namc:l:cl ol]N Mccl ^\o/l)a1c: 
I 9/8 I - Status:

coNNIic'r'oRS r.rMl'r'rl) fl.i..;,,li 
neferrcd

I Ie lrilc Iit.A lrilc l.ic.No/t)atc: I 0l 0059607 [)clcr [)atc:

"u :oilatlos0/00360/AMl7/ :101241040100059/AMl7/ 09.09.2016 13'012018

Dccision : NC observcd thal applicalion lbr thc abovc AA was rcl-crrccl to McitY tbr

commcnts. NC dccidcd to rcmind and dcltr thc casc.

'I hc casc stands dclcrrcd to 23.01 .201 tt.

(〕 asc No.:13/18/81-AI,C2/2016 Pany Nainc:(〕 ItAVI′ IA INDlA  lヽ lcctヽ o/1)atcl1 9′ 8卜     Status:

37                      1ッ
・
1｀D                  AI′ C2/2017          1)CfCrrcd

05 122017

・０／ "



IK⊇
「
ilC               RI′ A Filc              Iッ ic、 。/1)atc:1310048372  Dcibr I)atc:

:()1/81/050/00364/Aヽ ,117.        :13124/0`40/00022/ノ ｀` 417/       09092016               2301 2018

Dccisi()11:｀ (l obscrvcd that applictlti()n ik)r thc abovc AA was rcfbrrcd t()MSMIう for
c()nllllclltS. ンlSヽ41: has discOlltillヒ lcd ollbl・ in3 c01nincnts.  /ヽ ccordil181y, N(]dccidcd tO
lk)r、vard thc applicati()n tOヽ lin。 ()1｀ N/1incs lk)1・ colninCnts and dciしrthc casc

I｀hc casc stands dciし 1・ 1・cd to 23 01.2018.

1'OUヽ DIう RS&IうN(〕 INItitRS   AI′ (12/2017

HQ lrilC
38 :()1/81/050/00362//ヽ 4ヽ17/

1)ccision : (ヽl dccidcd t()

c()nsulnablc)

:08/24/040/00177//ヽ M17/        16092016

ratily thc norms fbr thc abovc AA as pcr SIOrr-, C-|647 (Misc.

lヽ /ヽ lllay takc sLlitablc consccluCntial action accordingly.

(〕:lsc No.:34/18/81-AI′ (32/2016  Partv Nanlc:PII()I〕 NIX「 ()II′ S   lヽ4cct No/1)atc:19/81-      status:
PVl l′ II)              AIン (12/2017           1)cfcri・ cd

05 122017

HQl'ilC               RI´ A Ifilc
iO I/81/050/00385/ノ 1`｀417/        :03/95/040/00465/ノ M`17/

I Iowcvcr.
by thcm.
dcl-cr thc

HQ「 ilC
:01/81/050/00387//ヽ 4ヽ17/

PV「 1′TD

RI′ Al'ilc

RI′ A Ifilc

:03/95/040/00447//ヽ M17/

I′ IMI´ I｀1:D

RIッA「 ilc

:07/24/040/00198/ノ Mヽ17/

that hard cOpy of thc

scnd a rclllindcr lo

05.122017

1´ icヽ 0/1)atc:0810138679

1′ ic.No/1)atc:0310808074

26.092016

4ヽcct No/1)atc:19/81-

AI′C2/2017

05.122017

I′ icヽ ()/1)atc:0710110463   1)cibr I)atc:

29092016               2301 2018

IンiC NO/1)ate:0310807899  DcFcr Datc:

19.09.2016 2301 2018

l)ccision : \('obscrvccl thal application (br thc abovc AA was rclcrrcd to MoS.
rcprcsctttativc \4oS inlbrntcd that application fbr thc abovc AA not rcccivc<l
Accordirrgly. \(l dcciclcd to filrrvald a copy ol'thc samc to MoS fbr comrncnts and
CASC.

I hc casc stands dcl-crrcd to 23.01 .201 tl.

(lasc iヽ o.:36/18/81-7ヽ I′(12/2016  Pally Nanlc:PII()13N I X         Mcctヽ 0/1)atc:19/81-        Appl・ ovcd
INI)LJS I｀ RHiS PVT.IンTD Al,C2/2017

05 122017

I)ecision : N(l dccidcd to ratify thc norms for rhe abovc AA as applicd for.
I{A rnay takc suitablc conscqucntial action accordingly.

(〕asc No.:4/15/81-Al,(〕 2/2016  Palty Nalη c:ItSWARI(〕 IンOBAlン
1ヽ1lTAI′ Iヽ 1)US´FRH:S

Slatus:
I)eferred

I)ItiVA FIう

.11 llQ l:ilc
:01/81/050/00330//ヽ 4ヽ17/

1)ccision :  N(〕 Obscrvcd
l〕angalorc. lヽ (〕  dccidcd tO

application no1 rcceived liom the I{A,
RA conccrncd to providc three set of

(lasc No.:l l/18/81-ALC2/2016 l)artv r.\anrc:l]l'l'CAS'l' 4ヽcct No/1)atc:19/81- Approvctl

レ



application alongヽ Vith rclevant doct!lη CntS Ik)「
Considcrati()n ol｀ thc Casc

′
ドhc casc stands dcrcrrcd t。 23.01.2018.

(lase No.:3/2 llSl-/rl,C:212016 l)any Natle:lr(lt Olr\
CONN I:C'I'ORS t'lMI l'lil)

RIン A Irilc

:10/24/040/00064//ヽ M17/

N/1cctヽ 0/1)atci1 9/81-

Al,(12/2017

05 122017

1,ic No/1)atc:1010059623

05 102016

lヽcct No/1)atc:19/81-

Al′(12/2017

05 122017

Stをltus:

1)cicl・ 1・ C(1

1)cibr I)tltcl

2301 2018

McitY lk)「

Status:

1)cibrrc(1

1)cibr l)atc:

23012018

McitY R)「

Status:

1)crcrrc(1

1)clbr I)を ltc:

2301 2018

McitY k)「

Status:
l)cfcrrcd

HQ Filc

42 :01/81/050/00487/ノ
Nヽl1 7/

Dccision:NC obscrvcd
commcnts.NC dccidcd to

that application lbr thc abovc AA r'vas rclcrrccl to

rcmind McitY and dc['cr thc casc'

lヽ4cct No/1)を ltc:19/81-

Al´ (12/2017

05 122017

'l'hc casc stands dcltrrcd to 23.0 I '201 8'

Casc No.:4/2 l/tll-Ll,C2/2016 Party Narne:lr(ll OIiN Mcct No/l)atc: l9r'8 l-

coNNtlc'l'oRsi.lN'lI't'lil) A'l'c212011
05.12.2017

IIQIrilcI{t,AI)iIcl,ic.No/t)atc:1010059624
o.,,oitsitos0i00488/nMl7/ :101241040100065/AMl7/ 0s'10'2016

l)ecision : NC obscrvcd thal application lor thc abovc AA rvas rcl'crrccl to

commcnts. NC dccidcd ttl rcmind McitY and dclcr thc casc'

'['he case stands delcrrcd to 23.01 '201 8'

(〕asc No.:10/18/81-AIッ ('2/2016  Party Namc:I'(11 01tN

CONNI'CTOltS I′ IMHlう 1)

IIQIrilcRl,Alrilcl-ic.Noil)atc:1010059636
oo,oilai)os0/0036I/AMl7/ :10t24t040to0o67tLMt7t 25 l0.l0l6

l)ecision : NC obscrvcd that application tor thc abovc AA was rcl-crrccl to

comments. NC dccidcd to rcrnind McitY and dcl'cr thc casc.

'l'hc casc stands dcf-crrcd to 23.01'2018'

Casc No. :6'll I 8/8 I -A l,C2l20 I 6 [)arty- it\atlrc: l](' I O llN
COn\ N IrC'l{)RS L I M l'l'trl)

ilQ Irilc RLA l:ilc l-ic'No/l)atc: 10100596i8 [)e1tr'[)atc:

o.:01/81/050/004l5lAM|\1:101241040100068inM17/25'10.]01(123.01.]018
Decision : NC obscrvcd that application (or thc abovc AA rvas rcltrrcd to McitY lor

commcnts. NC dccidcd to rcmind McitY and clclcr thc casc.

'l'hc casc stands dclcrrcd to 23.01 .20ltt'

・２
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(,asc lヽ o.:14/18/81-rヽ 1′ (〕 2/2016

HQ Filc

:01/81/050/00365//ヽ lヽ171

Party Narnc: ICON POWIiR
S()1´ Lり II()NS PVI｀ l TI)

RI´ Al'1lc

:05/23/040/00353/ノ Mヽ17/

RIン Al↑ ilc

:02/24/040/00149//ヽ M17/

ItI′ Al'ilc

:05/24/040/00359/ノ l`νl 1 7/

Al′ (,2/2017

05.122017

1′ ic No/1)atc:0510400322

28 102016

Status:

1)cFc・ rrcd

I)cibr l)atc:

2301 2018

McitY R)rI)ccision: \(l obscrvcd that application lbr the abovc AA rvas rclbrrcd to
conrrlcnts. \(l dccidcd Lo rcmind McitY and dcl'cr thc casc.

I hc casc stancls dclcrrcd to 23.0I.20 I 8.

('21SC NO.:22/24/8卜 ′ヽ1(12/2016 P〔11lvヽanlc:MANASH KUMAR Mcctヽ o/1)atc:19/8卜     Status:
PAL」 I                 Al´ (r2/2017          Dcfcl・rcd

05.122017

HQ IlilC

:01/81/050/00595/ノ M`17/
1ン ic.No/1)atc:0210207115   1)cncr I)atc:

02.11.2016 2301 2018

l)ccision : \('ol"rscrrrcd that Irarcl copv ol'thc application not rcccivcd liorn thc ItA. Kolkata.
\('dccidcd to scnrl u rcrlinrlcr to Ilr\ conccrnccl to providc thrcc sct ol-application alongrvitlt
rclcvant docLrnrcnts lirr considcration ol'tltc casc.

I hc casc stands ciclcrrccl to 23.01.20ltt.

(lascヽ o.:12/21/81‐ AI,(:2/2016  Pall、 .ヽ anlc:SI｀ 1lRI′ IN(〕

ItXPOlti S

|ヽ4cct No/1)atc:19/81-       Approvcd

AlッC2/2017

05.122017

1′ icヽ o/1)atc:0510400488

25.11 2016

HQ IrilC
48 :01/81/050/00496/AM17/

HQI'ilC

:O1/81/050/00581//ヽ 4ヽ17/

RI A F‖ c

:29/24/040/00004/ノ ヽヽ 417/

AI,C2/2017

05.122017

1′ icヽ o/1)atc1291 0025272

21 122016

Decision : NC dccided to ratify thc norms for the above AA as per GN-4 of thc llnginecring
Product.
I{A may takc suitablc conscqucntial action accordingly.

(｀ ascヽ o.:8/24/81-′ 1ヽ,(12/2016  Pall、 ヽanlc:ASHOKA
IうヽP()RIS.

ⅣIcct No/1)atc:19/81- Approvcd

I)ecisi<rn : NC dccidcd to ratify thc rrorms lor thc abovc AA allowing thc wastagc ol ZYo in
lcngth and contcnt ol'thc samc to account 38mm in cach cxpofl product.
I{A may takc suitablc conscquurtial action accordingly.

(lasc iヽ o.:21/24/81-AIブ (〕2/2016

HQI↑ ilC

iO1/81/050/0059■ //ヽ ′ヽ1171

Pallyヽ anlc:MANASH KUMAR McctNo/1)atc:19/8ト
PAUI                 AIン C2/2017

05 122017

Status:
Defcrrcd

RI´ A Filc     、
:02/24/040/00192/ノ |ヽ｀417/

l′ icヽo/1)atc:0210207229   1)cli_・ rl)atc:

0301 2017               2301 2018

レ



I)ccision: NC observcd that application lbr thc abovc AA riiis rclcrrcci to MSM[: lor
comrncnts. MSMIl has cliscontilrucd ol'l'cring cornrncnts. Accorclingly. \C dcciclccl to
lbrward thc application to Min. ol'Mincs Ior contmcnts ancl dclcr thc casc.

'l'hc casc stands dcf'crrcd to 23.01 .201 tl.

Casc No.:20/24/81-AL(〕 2/2016 Pally Nanlc:|ヽ 4ANASH KUiⅥ /ヽ Iヽ  iヽ4cctヽ o/1)atc:19/8ト
P/ヽ t」 I′                             ′ヽ1′ (「2/2017

05 122017

Rl´Λ
「
ilc

:02/24/040/00207//ヽ 4ヽ17/

Iン ic.No/1)atc:0210207257

17.01.2017

Stをltus:

1)clbrrc(l

l)cibr I)atci

23012018

MSMIう lk)r

dccidcd t()

HQ IlilC

101/81/050/00593//ヽ 4ヽ17/

51 1)ccision : N(〕
Obscrvcd

C0111111Cnts.ンlSNII]has

ii_tr、 val・d thc application to

that application for thc abovc AA was rcl-crrcd 1o

discontinued oflcring commcnts. Accordingly, NC
Min. ol'Mincs lor comments and dclbr thc casc.

(ゴasc No.:21/4/81-Alフ (32/2017  Party Nalllc:SHl〕 RAlヽ 41う I｀ AI′    lヽcctヽ o/1)atci1 9/8ト
PVTI′ TD               AI′ (｀ 2/2017

05 122017

52 HQ lrilC               Itl′ A「 i!c
:O1/81/050/00100//ヽ レl18/       :13/24/040/00046/7ヽ 4ヽ17/

I′ ic N()/1)atc:1310048530

1801 2017

Approved

Status:
I)e l'c r re'd

Status: 1)clbrrcd

I)cibr l)atc:

2301 2018

to ヤlcitY ibr

I)ecision : \(l dccidcd to ratify thc norrns lbr thc abovc AA as pcr SIO\ (l-10(r.
[{A rnay tal<c suitablc coltscc]ucntial action accordingly.

Casc No.:6/1/81-AlコC2/2017   Pany Name:CItNTURY MI〕 I｀ AI′ 
～
lcct No/1)atc:19/81-

RI]CYCIン ING PRIVATI:L′ I｀ 1)  AI′ (｀2/2017

05 122017

IIQ Irilc RLA Irilc l.ic.No/l)atc:05 1040 l(r-l I l)clcl I)atc:
:0 l/8 l/050/00643lAMl7l :0512310401005l4lAM|T l 1.1.01.10 I 7 21.0 I .201 [,i

5i Decision : NC obscrvc<j that application lor thc abovc AA rvas rclcrrccl to MSMI: Ibr
commcnls. MSMIr has discontirrucd ol'l-cring con-rnrcnts. Accorclinglv. \C dccidcd to
lbrward thc applicalion to Min. ol'Mincs lilr commcnls and dcl'cr thc casc.

'l'he case slands dcl'crrcd to 23.01 .201 It.

Case N<r. : I 0/l I 8l - Al,Cz 12017 l)afl y r.r-arnc: [r(] I O I iN
(.ONN I]C'I-ORS I,tMI'I'I1t)

IIQ trilc I{l.A Irilc
-s4 :01/811050100641lAMl7l :l0l24l040l00l}4lAMIZl

Dccision : NC obscrvcd that application lbr thc
commcnts. NC dccidcd 1o rcrnind and dcf'cr thc casc.

1ヽ4cctヽ o/1)atc:19/81-

Alン (r2/2017

05 122017

1′ ic No/1)atc:1010059721

15022017

ab()vc AA was rcibrrcd

一

‐
・４／



I hc casc stallds dcibl・
1・cd to 23.O1 2018.

(〕asc No.:21/1/81-AI′ (,2/2017 Pally Nanlc:ItSI

SヽVII(lH(〕 l:AR PRIVA′ II〕

1′ Iヽ41´ FIう I)

Mcct No/1)atc:19/81-

AIンC2/2017

05.12.2017

I′ ic.No/1)atc:1310048563  1)cfcr I)atc:

17.022017             23.01.2018

to ask thc lirm to lurnish thc use of thc

Slatus: I)cfcrrcd

IIQ「 ilC RI´ Al'ilc

:O1/81/050/00658/Aヽ 417/      :13/24/040/00050//ヽ M17/

I)ccision :NC' corrsidcrcd thc agcnda and decided
inrpofl itcrn in manul'acturc ol'thc cxporl producl.

'l'hc casc stands dcl-crrcd to 23.01 .201 tt.

(lasc No.:1/4/81-AI′ (,2/2017

lIQ I↑ ilC

:O1/8!/050/00080//ヽ ′ヽ118/

1)ccision : (ヽl dccidcd 10

lr.ヽ o.7/58/2017-′ FSW datcd

Party Namc:I〕 HッCARI〕 Cヽcct No/1)atc:19/81-

Al′C2/2017

05.122017

Approved
Iン lMI′ I｀ 1:D

RI′A「 ilc

i31/83/040/00157/Aヽ 417/

ratitt thC norms for

10.ll.2017 as undcri

l′ ic.No/1)atc:3110066596

17.022017

thc abovc AA as pcr DIPP commcnts

AI´ し―Al′ t」

FOIL (vcnus)

I{A may takc suitablc conscqucrrtial action accordingly.

Part、 'ヽ al1lci13H′ (lA IRIう Nlcct No/1)atc:19/81-

AI´C2/2017
05 122017

1´ ic No/1)atc:3110066593

17.022017

Approvcd

tltc abovc AA as pcr DII)P commcnts

(〕をtsc No.:2/4/81-Al.(,2/2017

HQ Filc

:01,81/050/00081/′ ヽヽ 118′

1)ccision : (ヽ〕 dccidcd to

l'.ヽ o7/58/2017-′ I｀ SヽV datcd

I,)rport Itcnr \arrrc

1ン lMII｀ 1:1)

RI′A「 ilc
:31/83/040/00160//ヽ M17/

ratily thc norms lbr
10. I I .201 7 as undcr :

Import
Namc

Quantiけ Kgsl

〕1llC  I Quantiけ

1(≦gS)

((〕 I'13)1  600000

Imp<lrt Item Narnc Quantity
Approved (Kss)

・0 OPA    Film(OriCntcd
Polyamidc lrilm)

72569.4

PV(〕「 il!η (60 Micron) 197128.9

Aluminium Iroil (45
micron to 60 micron)

323854.6

Polyr"rrcthanc Adhcsivc
with 60% Solids

35743.l

Polyurcthanc Ilardncr with
60% solids

704.03

15 _

Itcm

け



Coated Aluminium
[Jnprinted

18 micron to 30 micron

IIA may takc suitablc conscqLlcntial action accordingly.

(lase No.:24l llSl-/\l,CZl20l7 Party Name:WAGO PRIVA'l'li Mccl No/l)atc: l9/tl l-
LlMl',l'lll) At,c2l20l1

05.12.2017

I′ ic No/1)atc:0510401741   1)cfcr I)atc:

2301.2018

l)ccision : NC obscrvcd that firm was rcclucstccl to subrnit inlorrnatiort as pcr [)[l)l) clcllcicrrcY

Icttcr. horvcvcr, r1o rcply rcccivcd {iom thc llrm. NC cicciclcd to scncl a rcntincict'arlcl clcl-cr tlrc

CASC.
'l'hc casc stands dcl'crrcd to 23.01 .201 tt.

Case No.:8/19/81-ALC2/2017  Party Namc:THlう RMO CΛ BIン 1:S McctNo/Datc:19/8ト

1101'ilC

:01/81/050/00661/ノ レヽ117/

RIン AI'1lc

:05/24/040/00552//ヽ Nl1 7/ 21 022017

/ヽ 1′ (12/2017

05 122017

1′ ic No/1)atc:0910064738

01 032017

|ヽlcct lゝ o/1)atc:19/81-

Al′C2/2017

05 122017

1.icヽ o/1)atc:()510402093

30032017

Status:
l)el crred

Status:

1)cfcrrc(1

1)● lbr I)atc:

23 01 20iS

to l)II)I)lk)1・

Stattis:

1)cfcrl・ c(1

1)clbr l)そ ltc:

2301 2018

N/1citY lk〕「

Status:
I)cfe rred

59

HQI'ilC

:O1/81/050/00381//ヽ N118/

HQ IFilC

:01/81/050/00091/ノ Nヽl1 8/

I′ IMI′ I・ 1:D

RI′ A Irilc

:09/24/040/00498//ヽ 1ヽ417/

RI′ Al'ilc

:05/24/040/00642//ヽ Ⅳl1 7/

I)ecision : NC obscrvcd thar application lbr thc abovc AA rvas rcl'crrccl

Commcnts. NC dccided to await thcir commcnts and dcf'cr thc casc.

'['hc casc stands dclcrrcd to 23.01.2018.

(1をlsc No.:12/4/81-AIッ (〕2/2017   Party NamciVINI:Y
(10RPORAT10N I′11)

Dccision: NC obscrvcd that application lbr thc abovc AA u'as rcl-crrccl ttr

commcnts. NC dccidcd to rcmittd McitY and dclcr thc casc.

'['hc casc stands dcl'crrcd to 23.01 .201 ti.

Casc No.:9/4 l8l-Al,CZlzlll Party Namc:SVAM iヽ4cct lヽ o/1)atcl1 9/81-

PA(lKAGING INI)US′ FRIItS   Al,C2/2017

PRIVA′ 1｀ 1う 1ン IM ITIう D 05 12.2017

I le lrilc I{l.A I:ilc t.ic.No/l)atc:05 i0.102 l-l() I)clcl l)ltc:
6l :01/81i050/00088/AMlt/ :05/24l040/0066-si^MlT/ 01.04.1017 lr-0ll0ll'i

I)ccision : obscrvcd that applicatiorr lbr thc abovc AA u'as rcf'crrccl to VISMIT lilr colnnlctrts.

MSMI: has discolttirrLrcci of-fcring cotrrxcnts. Accorclirrgly. NC dcciclccl to lbrrvarcl tirc

application to I)lPP (Chcrnical I)ivision) fbr cornmcttts ancl dcl'cr thc casc.

・６〆
レ

lrOil 1    80000.0 Aluminium l:oil 80128.0



'l'hc casc stancls dcl-crrcd to 23.01 .201 8.

(lasc No.:14/4/8卜 AI′ (12/2017  Panyヽ a nlc:AMC(100Kヽ VARI〕 ルlcctヽ ()/1)atc:19/8ト
(lNI)IA)PVT」′TI)        AI´ C2/2017

05 122017

Ilcj cctcd

HQl'ilC

:01/81/050/00093/ノ N`118/

It i′ /ヽ l ilc                     I´ ic No/1)atc:07101li423

:07/24/040/00009//ヽ lヽ418/ 19.04.2017

{r1 f)csf5ion : \('obscrvcd that I)il)l' clcllcicncy lcttcr scnt to firr.n on 23.10.2017 lollowccl with
I'ctnirrdcr datcd 17.11.2017. Sincc. no rcply rcccivcd fi'onr thc llrrn. thc conrmittec dccicic<l to
rc.icct thc casc uitlt clircction to c()mpany to pay cllstotxs cluty & applicablc intcrcst lbr
r.otx'.

ItA rray takc suitablc conscciLlcntial action accordirrglv.

(lasc lNo.:11/4/81-rヽ 1′ (」2/2017

HQド ilC
:01/81/050/00090//ヽ |ヽ418′

Party Nanlc:KSIう

1'Iン I:C′ IItiCAl′ S PVT.1′
′
I｀D.

RI´ A Irilc

:02/24/040/00011/ノ M`18/

Mcct No/1)ate:19/8ト

AIンC2/2017

05.12.2017

lン iC NO/1)atc10210207536

2004.2017

Itc.jcctcd

l)ccision : \(l obscrvcd that I)ll'}l'} clcllcicrrcy lcltcr scnt to I'irrr on 23.10.2017 lbllowcd with
rcrrrindcr datccl I 1.11.2017. Sincc. no rcply rcccivcd fi'onr thc llrrn. tlrc cornmiltcc dccidccl to
rc'icct thc casc n,ith dircction 1o corrpany to pay custorns duly & applicablc intcrcst lbr
I:OI)C.

I{A rnay takc suitablc conscrlLlortial action accorclingly.

Casc No.:11/10/81-AIて〕2/2017 Pa,■y Nanlc:NA′ I｀ 10NAIン S´ I｀ Itiう 1´

AND A(〕RO INDUS´ FRHtS

HQ「 ilC

Iン

´

I｀ I),

RIッAl'ilc

:O l18 1/050/00236//ヽ 4ヽ18/        :56/24/040/00009//ヽ 4ヽ18/

1)ccision : ヽ(]()bscrvcd that rcply()1｀ thc rlrlll 1las bccn

dccidcd tO a、 vait thcil・ conlnlc1lts and dc(br thc casc.

Fhc casc stallds dcit〕 1・ 1・cd lo 23.01 2018.

Party tr*arnc:PARn M
INI)L」 S I ItII〕 S

HQ「 ilC RI′ Al'ilc
65 :01/81/050/00273//ヽ M18/       :03/95/040/00111/ノ Mヽ18/

1)ccision : NC obscrvcd that rcply ofthc flrm has bcen

dccidcd tO a、 vait thcir cOmincnts and dcfcrthc casc.

NIcctヽ o/1)atc:19/8!―

AI´C2/2017

05.122017

1ンic.No/Datc:5610005138  Dcfcr Datc:

11.05.2017               23.O1 2018

rcfcrrcd to MOS for commcnts.NC

refcrrcd to DIPP lor comments. NC

Status:
Deferred

Status:

Dcfcrrcd

Dcfbr Datc:

23.012018

Mcctヽ o/1)atc11 9/81-
Al´ (｀ 2/2017

05 122017

1ッ ic No/1)atc:0310813248

12052017

レ



Itlン ノ` 1'HC

:03/95/040/00157//ヽ N/118/

I)ecision : NC obscrvcd that rcply ol'thc llrm has bccrr rclbrrcd to [)lPI) fitr contmcnts. \('
dccided to await thcir cornmcnts and dclcr thc casc.

'l'hc casc stands dclcrrcd to 23.01 .20ltt.

Party Name:'l'l llrRMO Cn tll.llS Mcct No/[)atc: l9ltt l-
一
　

・８

ぼ

'l'hc casc stands dclcrrcd to 23.01 .201 8.

Casc No.:14/7/81¨ ALC2/2017  1)arty Namc:MANASH KUMAR
PAUI′

HQ IlilC

:O1/81/050/00157//ヽ |ヽ418/

66 1)ccision : 
(ヽ〕 obscrvcd

COlllmCntS.MSン 11〕 has

ibl・、vard thc application to

HQ Irile

that application lor 1hc abovc AA was rcl'crrcd

discontinucd ol'fcring colrlxcnls. Accordingly.
Min. ol'Mincs lor comrncnts and dcler thc casc.

RIン A Ililc

:02/24/040/00030//ヽ Ⅳl1 8/

4ヽcct No/1)atc:19/81-

/｀ 1ン(12/2017

05 122017

1,ic No/1)atc:0210207604

18052017

Status:

Dcfcrrc(1

1)cibr l)[ltc:

2301 2018

MSMI:it)「

dccidcd lo

Status:
I)eferred

Status:

1)cfcl・rcd

I)cfcr I)tlici

2301 2018

to I)IPP Ik)「

Status:
I)cferrcd

ｔＯ
Ｍ

′
I｀hc casc stands dcた rrcd to 23.Ol.2018.

Casc No.:12/10/81‐ A LC2/2017 Palty Namc:NA′ I｀ 10NAI,S′ H:ltl′  Mcct No/1)atc:19/8ト

AND AGRO INDUSTRH:S    AI′(12/2017
LI｀ I),                      05 122017

RIンA「 ilc I′ ic No/1)atc:5610005110   1)cibr l)atc:

67 :O1/81/050/00237//ヽ
|ヽ418/       :56/24/040/00010/ノ Mヽ18/        18052017               2301 2018

1)ccision:N(〕 obscrvcd that ilrm has rcqLICStCd for cxtcnsion ol・ 6-81■ ollthS Ik)1・ 111in3 01｀ rcply

allcr complction ol'cxport.卜 (C dccidcd to a、 vait rcply()「 thc llrnn alld dclbr thc casc.

´
I｀hc casc stands dcfcrrcd to 23.Ol.2018

Casc No.:6/19/81-AI,C2/2017   Palty Namc:SHI〕 RA MI〕 1｀Al    4ヽcct No/1)atc:19/8ト
PVTI´
′
I｀D              AI′ (「2/2017

05.122017

HQl'ilC              ItIン A Ililc

68 :01/81/050/00379//ヽ
N418/       :13/24/040/00012//ヽ M18/

1′ icヽ o/1)atc:1310048631

18052017

I)ccision : NCI clbscrvcd that application lor thc abovc AA has bccrr rcl-crrccl

commcnls. NC dccidcd to ar.vait thcir c<lmmcnts and clcl'cr thc casc.

'['hc casc stands dcl.crrcd to 23.01.2018.

69

Casc No.:19/12/81-AIッ (〕2/2017  Pany Nanlc:PA ItAIνI

INDt」S HtlllS

lヽcctヽ o'1)atc11 9/81-

/ヽ 1′ (「2/2017

05 122017

1,ic No/1)atc103 1 081 3559   1)cibr l)atcl

25052017               2301 2018
HQl'ilC

:01/81/050/00274/ノ 1ヽヽ418/

70 Casc No.:7/19/81-AI′ C2/2017 Status:

\t-\



Decision : NC obscrvcd that application lor thc abovc AA has been rclcrrcd to DIPP for
cornmcnts. \C dccidcd to ar,vait thcir cclmmcnts and dclcr thc casc.

'l hc casc stands dcl'crrcd to 23.01 .201 tl.

:01/81/050/00270//ヽ 4ヽ18/        :31/83/040/00034//ヽ M18/       07062017

Dccision:NC dccidcd to ratiャ thC nOrms for thc abovc AA as pcr I)IPP

ド.ヽ o.7/58/2017-′ I｀ SW datcd 05.01.2018 as undcr:

(〕asc No.:15/12/81-Al′ (〕2/2017 Pany Nanlc:13Hフ CARI〕       Mcct No/1)atc:19/8ト
1´ Iヽ41TI〕 I)             AI′ C2/2017

05 122017

1lQ l'ilC               RI′ Al'ilc              Iッ ic.No/1)atc:3H0066775
:01/81/050/00270//ヽ 4ヽ18/        :31/83/040/00034//ヽ M18/       07062017

ItxI〕()rtltcm Namc  oualltity

(Kgs)
AI′ li― Al′ t'  ((11'13)  6()()()()()

If()llン (VCnuS)

HQ IrilC

:01/81/050/00380/AM18/ :09/24/040/00608//ヽ M17/ 2605.2017

I{A rrray takc suitablc corlscclLrcntial action accordingly.

(lascヽ o.:20/12/81-′ 1ヽ.(,2/2017  Palivヽ anlc:1)プ Rヽ/ヽ 4ヽ           4ヽcct lヾ o/1)atc11 9/81‐

1ヽ 1)t'SFRH〕 S           AI′ (12/2017
05 122017

1)cfcrrcd

I)cibr l)atc:

2301 2018

Approvcd

cornincnts

Slalus:
I)clt'rrcd

HQ「 ilC
:01/81/050/00275/Aヽ 418/

Itl´ ′ヽ lfilc                      l′ ic N()/1)atc:03108i3869   1)ci131・ I)atc:

:03/95/0■ 0/00193//ヽ 4ヽ18/       08.062017               2301 2018

I)ccision : NC obscrvcd that rcply of thc firm has bccn refcrred to DIPP for cornmcnts. n-C

clccidcd to await thcir comrncrrts and dclcr thc casc.

'l'hc 
casc stands dcl-crrcd to 23.01 .201 tl.

Import Item Namc Quantity
Aprrrovcd

OPA     Irilm(()riCntcd
Polyamidc lrilm)

72569.4

PVC Ililin(60 MiCron) 197128.9

Aluminium l:oil (45
micron to 60 micron)

323854.6

Polyurcthanc Adhesivc
with 60% Solids

35743.1

Polyurcthane I lardncr with
60% solids

704.03

(lascヽ o.:9/10/81-AI′(12/2017  Panvヽ anlc:I｀ 1うCHNO′ 1｀RAK
I:ヽ (,Iヽ 1:1lRS

Mcct No/1)atc:19/81-

Al´(12/2017

05 122017

Status:
Deferred

19 _ レ

1´ IMH｀ 1〕D Alン C2/2017

05 122017



15062017 2301 2018

I)ccision : NC obscrvcd that I)lPI'}<Jcllcicncy lctter scnt to [lrrn on 30.10.2017 lilllor'vcc] rvith

rcmildcr datcd 17.11.2017. howcvcr. llrm again rcqucstd lbr copy ol-thc I)[I'}I'} clclicicrrcl'

lcttcr which scnt to finn on 22j1.2017. NC dccidect to arvait lbr rcply cll-thc llrrn arrd dclcr

thc casc.

'l'hc casc stands dcl-crrcd to 23.01 .201 8.

4ヽcct lヽ o/1)atc:19/81-

Al′(12/2017

05 122017

1´ ic N()/1)atc:0310814032   1)cli_・ 「 1)atciHQ IlilC              l｀ 1′A「 ilc

:O1/81/050/00242/ノ ｀` 418/       :03/95/040/00181//ヽN/118/        16062017               2301 2018

74 Dccision:N(〕 obscrvcd that i)IPP((〕 hClnica1 1)ivision)haS inibrnlcd that basically thc this

involvcs thc manuibcturc()「 cxport product(N iCkCl)n・()m thc raw nlatcrial which c()nccrns

Ⅳlin. ol｀ Ⅳlincs. /ヽ ccordi1181y N(〕 dccidcd to lbr、 vard tllc application to that dcpartlllcllt ik)「

commcnts.

´
I｀hc casc stand dcfcrrcd to 23.01.2018.

Casc No.:17/12/81-AIッ C2/2017 1)alty Namc:PΛ RAM
INDUS′ I｀RHtS

(,asc No.:4/11/81-Al,(12/2017   Pany Nalmc:ヽ 1(「 ()ヽ41〕 1｀

lN Dt」 S I ItII〕 SIンTD

HQ IrilC               RI′ A Irilc

Iヽ4cct No/1)atc:19/81-

/ヽ 1′(12/2017

05 122017

1´ ic No/1)atc:0310814089

HQ Filc

:01/81/050/00234/AいИ18/

:01/81/050/00272/AM18/

RLA「 ilc
i31/83/040/00042/AM18/

Status:
Dcl'crre d

Status:

Dcfcrrcd

l)cfcr l)atc:

23.Ol.2018
75

:03/95/040/00238//ヽ M18/ 19.06.2017

rcttrrcd to I)IPP lbr cornmctrts. \(l

1,ic No/1)atc:0410163279   1)cli_・「 1)atc:

27062017               2301 2018

atlthorization not rcccivcd ilolll thc lt/ヽ

(〕 hcnnai to lbr、vard thc copy ol｀ thc salllc

Decision : NC obscrvcd that rcply of thc firm has bccn

dccidcd to await their commcnts and dclcr thc casc.

´
I｀hc casc stands dcrcrrcd t。 23.Ol。 2018.

Casc No.:13/10/81-Alノ C2/2017  Party Nanlc:SHtCIII]ヽ 4       4ヽcct No/1)atci1 9/81…
′
1｀ lECHN01´ OGH〕S PRIVATI〕   Al′ C2/2017

1´ Iヽ411｀ ItI)                    05 12.2017

HQ IrilC

:01/81/050/00238/ノ M`18/
RI′A「 ilc

:04/24/040/00022/ノ Mヽ18/

Status:
Defcrrcd

Status:
I)cl'errcd

Decision :NC obscrvcd that copy o{'thc advancc

Chcnnai. Accordingly. NO dccidcd to rcqucst I{A.
lbr cxamination ol'thc casc.

'['hc casc stancls dclcrrcd to 23.01 .2018.

1)alty Namc:POLY(〕 ABヽVIIヽ ItS

PVT.1,′ 1｀ I)

レlcct No/1)atc:19/81-

Al´ (12/2017

05 122017

(〕asc No.:23/12/81-AI,(〕 2/2017

２０〆
り



HQ「 ilc

(lasc lヽ 0.:24/12/81-′ 1ヽ′ (:2/2017

HQド ilC
iO1/81/050/Oo279/ノ ｀` 118/

HQ「 ilC
:01/81/050/00281/AM18/

lR I´ ′ヽ「 ilc                     l′ ic、 o/1)atc:0310814293

Partyヽそlnl c:POI′ YCABヽVIRItS 4ヽcct NO/1)atc:19/8ト
PVTJ II)              AI′ (「 2/2017

05 122017

1tl′ ′ヽ 1'ilc                     l′ ic.No/1)atc:0310814274

I)cfcr I)ate:

2301.2018:01/81/050/00278//ヽ 1ヽ118/        :o3/95/040/00268/ノ
1ヽヽ418/       28062017

1)ccisiOn : :ヽ (〕 Obscrvcd that rcply()1｀ thc llrill had bccn rcibrrcd tO

c()nllη cnts.ヽ (〕 dccidcd tO a、ャait thcil・ cOl■ lnCnts and dcibrthc casc.

Fhc casc stands dcli_・
1・ 1・cd to 23.Ol.2018.

Status:

1)cfcrrc(1

1)cib「 I)atc:

2301 2018:03/95/040/00041//ヽ M18/ 28062017

l)ccision: \(l obscrvcd that rcply ol'thc rlrm had bccn rc{'crrc<J ro
con-ilrcnts. \C dccicicd to await thcir commcnts and dclcr thc casc.

'l'hc casc stands clclcrrcc.l to 23.01.201ti.

1)II)I)on 20.l l.2017 1た )1・

(lascヽ 0.:26/12/81-AI′ (12/2017  Pallvヽ a nlc:P()I′ Y(「 AI〕 VヽIRI:S  4ヽcct No/1)atc:19/81-
PVTI′ TI)

RI′ A llilc

:03/95/040/00138//ヽ M18/

Itl´ /ヽ lrilc

:03/95/040/00284/ノ iヽヽ418/

AI′ (｀2/2017

05.122017

1´ icヽ o/1)atc:0310814294

28062017

Status:

Defcrrcd

DcFcr Datc:

23.01.2018

20.11.2017 fbrl)ccision : \C'obscrvcd that rcplv ol-thc flrrn had bccn rcl-crrc<l to I)ll)l) on
conrnrclrts. \(l dcciclcd to au,ait thcir comrncnts and dclcr thc casc.

'l'hc casc starrrds dcl'crrcd to 23.01.2018.

(lasc NO.:27/12/81‐ AI′ (12/2017  Partyヽ そlnlc:1)()1′ Y(「 A13 WHtl〕 S  4ヽcct No/1)atc:19/81-
P 「ヽ1111)              Al′ (1212017

05 122017

HQ IrilC

80 :01/81/050/00282/ノ Mヽ18/

8i HQ IrilC
i01/81/050/00280//ヽ |ヽ418/

Iヽ I′ /ヽ 1'ilc                      Iッ ic No/1)atc:0310814303   1)ctrI)atc:
:03/95/010/00163//ヽ |ヽ418/        28.062017               2301 2018

Status:
I)eferred

20.11.2017 %rl)ccision : \C obscrvcd thar rcply ol'tltc firm has bccn rcl-crrcd to I)lpp on
comrncnts. \C dcciclcd to au,ait thcir comrncnts and dcl'cr thc casc.

'l hc crisc stands dclcrrcd to 23.01.201tt.

(〕asc No.:25/12/81-Al′ (〕2/2017 Paltyヽ a11l c:P()I′ Y(lA13ヽVIRI:S lN4cct＼ o/1)atc:19/81-

/ヽ 1.(｀ 2/2017

05.122017

PVTl′
′
I｀ 1)

Slatus:
Deferred

I´ic No/1)atc:03!0814467   1)ctrI)atc:

05072017               2301.2018

I)ccisitln : \C obscrvcd that rcply o('thc lirm had bcur rclcrrcd to I)lPP on 20.11.2017 lbr
cornmcnts. \C dccidcd to await thcir commcnts and dclcr thc casc.

・ 秒
~

娑



'['he casc stands delerred to 23'01'2018'

C-aseNo.:28/|218|-^|,C2l20l7PartyNamc:S,I.liRl,l'l.I]P()WI]R'l'l{ANSM TSSION Ll M l'l'l'l)

t IQ lrilc * RLA |ilc

,,,oils,lor0/00283/AMl8/ 
:03/95/040/00026/nM18/

I)ecision : NC obscrvcd that MOS dclrcicncy lc1tcr scnt

to scnd a rcmin<Jcr to firm and dclbr thc casc'

'['hc casc stands det'crrcd to 23'01'2018'

4ヽcct No/1)atc:19/81-

Al′ C2/2017

05 122017

1′ ic_No/1)atc:()310814496

06072017

to Arlll on 23 10.2017.

I:()II′ S   NlCCt NO/1)atci1 9/81-

′ヽ1´ (「2/2017

05 122017

4ヽcct lヽ o/1)atc:19/81-

Alン (〕2/2017

05 122017

1′ ic No/1)atc:3410043361

25072017

Statlis:

1)cfcrrc(1

1)clbr l)tlt c:

23012018

ヽ(l dccidcd

(〕asc No.:21/12/81-Al,C2/2017  Pally NanlciPH()ItNIX
PVT I´ TI)

Status:
[)eferrctl

rcpcat basis with AAヽ o.

15/81-Alン C2/2017  datcd

Status:
l)cfcrrcd

HQ IrilC

101/81/050/00276/AM18/

HQ「 ilC
:01/81/050/00387/ノ Nヽl1 8/

85 
I tq I'il"
:0 I /8 1/050/0037 4l LMISl

RI′ Al'1lc

:03/95/040/00325//ヽ NI1 8/

RIソ A Filc

:34/24/040/00094/AM18/

RIン Al'llc

:31/83/040/00062/AM18/

1′ ic No/1)atc:()310811663   1)Cibr l)tltcl

18072017               2301 2018

1lrlll on 1 7.ll.2017 ＼(l dCcidcd to

Approvcd

l)ecision :NCl obscrveil that MOS dctlcicnclr lcttcr scnl to

scrrd a rcmindcr to llrrn ancl dcl'cr thc czlsc'

'['hc casc stands dcl'crrcd to 23'01 '2011]'

(lasc No.:l'tllgl8l-Ll,CZlz(ll7 l)ar1y Namc:MIiW
I:l.ll(l'l'RlCAl.S l 

"l'l)'

Decision:NCdccidcdtoratifythcn<lrmslbrthcabol,cAAasor-l
3410042811 datc<l 20'01 '2017 ratillcd in Mcctirrg '\o'

t' 
I 7. lo.2o l7 as uncicr:

よ∬∬ギ麟静鮮編…
園"…“n3cluc A・()nl SIOヽ (]-1890.

ItA lllay takc suitablc cOnscqucntial action accordin31)′

casc No.:1/19/81‐ Al′C2/2017  Party Nalllc:TIt(lHN0 1｀
1｀AK   lヽCCt｀ 0/1)atc:19/81

AI′ (｀212017ltNGINIう itRS
05 122017

I′ icヽ o/1)atc:3110066831   1)Cibr l)atci

08082017               2301 2018

abovc /ヽ /ヽ has bccn rclcl・ 1・cd tO I)IPP it)1・

り22



oon-lrnqrts. \C dccidccl to arvait thcir cornmcnts and dcl-cr thc casc.

'l'hc casc starrds dcfbrrcd to 23.01.20111.

Pallv Nanlc:KO′ I｀SONS ■Icct No/1)atc:19/81-

AI′C2/2017

05 122017

1´ icヽo/1)atc:0610038672   1)cibr I)atc:

09082017              2301 2018

inibrmation as pcr DHl lり ()No.3(92)/17-

(lasc No.:5/19/81‐ AI,(:2/2017

HQ lrilC

:O1/81/050/00378/ノ |`｀118/

(lasc (ヽ〕 .:9/19/81‐ ′ヽI′ (12/2017

HQ Filc

:O1/81/050/00382//ヽ 4ヽ181

1)ccision : (ヽ〕 ()bscrvcd

C011111lCnts.ヽ (〕 dccidcd t()

dcibr thc casc.

Pv rJ´ II).

RI´ A Ililc

:06/24/040/00015//ヽ M18/

IR 1 /ヽ  1'ilc

102/21/010/00079/Alヽ 418/

Status:
Dcferrcd

Decision : \C dccidcd to rccprcst thc l'irm to submit
'l'SW(ll) datcd 22.12.20 17 as undcr :

"l:irm has not sLrbmittcd thc rcqucst l'or ratification of norms for export of diffcrcnt
ratings of I)istribution 'l'ransformcrs. 'l'hc firm proposes to import 7 items which consist of
both raw matcrials & componcnts. 'l'he firm has not submitted calculations as pcr
'l'cchnical dctails prcscribcd in S.\o. II B, b&c, Anncxurc to Appendix 4ti in tlandbook o1'

Appendixcs in Ayal Niryat lrorms"

'l'hc casc stands dc[crrcd to 23.01.2018.

Pari、 ヽそ111lciI)IA(｀ 日         4ヽcctヽ ()′ I)atc11 9/81     Status:

(｀ Hllヽ H(｀ ,ヽ IS&PI(〕 N/111N′ IS   Al(12,2017           Dcfcl・ 1・cd
PRIVヽ lI:I′ IN/1HIう 1)     05122()17

l′ic.No/Datc:0210207789  Dcfcr Datc:

11.082017              23.Ol.2018

that application firr thc abovc AA was rcたrrcd to I)IPP ibr
lorward thc application lbr Min. o['Mincs lbr thcir commcnts and

'l'hc case stands dcl'errcd to 23.01.2018.

Casc No.:10/19/8卜A LC2/2017 Party Namc:MANAKSIA
(10ATItD MI〕

′
「 AI´S AND

INDUSTRH〕 SI′ IMITItD

Mcct No/1)atc:19/81‐

AIンC2/2017

05.12.2017

Iン iC No/1)atct021 020781 6   1)cft・ 1・ I)atc:

28.082017              2301 2018

Dccision : NC dccidc<l to rcclucst thc firm to submit infilrnration as pcr MOS t,O \o.2
(9)/2017-1｀ W datcd 29.12.2017 as undcr:

"'['hickncss rvisc clLrantity'ol'cxporl of- Galvanizcd and Prcpaintcd Stccl Coils lbr
calculation ol'cluantily of-(ll{ Stccl ('oils &'/.inc and (lalvanizcd Stccl Coil"

l'hc casc stirncls clcll.rrccl to 23.0 I .20 i tl.

HQ「 ilC
i01/81/050/00383//ヽ |ヽ418/

RI′A「 ilc
:02/24/040/00085/ノ M`18/

23 -
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Casc No.:11/19/81-Al′ C2/2017 Party Namc:TAMRA DHATU
UDYOG PRIVA′ 1｀ 1〕 I′ IMI′ 1｀ 1:I)

HQド ilC
:01/81/050/00384/ノ M`i8/

RI′A「 ilc

:02/24/040/00095//ヽ M18/

|ヽ4cct No/1)atc:19/81-

Al′ C2/2017

05 122017

1′ ic No/Datc:()210207853

08092017

AA as pcr SI()ヽ C-206.

lνlcct No/1)atc:19/81-

/｀ 1ン(12/2017

05 122017

Approved

Status:
I)eferrcd

Status:
I)e fe r rcd

89

l)ecision : NCI dccidcd to ratify thc nornrs lor thc abovc

I{A rnay takc suitablc conscclLrcntial actiolr accordinglv.

(lasc No.:17/19/81‐ Alノ (〕2/2017  Party Nanlc:ヽ V ItI′ SPL」N(]()ItP

I´ II)

HQド ilC

,o :01/81/050/00390/AM I 8/
Itl′ A llilc

:34/24/040/00153/プ ヽヽ 418/

I′ ic.No/1)atci341 0043485   1)cfcr l)atc:

19092017 2301 2018

1・cibi・ 1・cd tO l)H)l)lk)「Dccision : NC obscrved that application lbr 1hc atrovc AA has bccrr

commcnts. NC dccidcd to arvait thcir comrnclrts and clclcr thc casc.

'l'hc casc stands dcl-crrcd to 23.01 .20 I 8.

(〕asc No.:3/19/81-AI′ C2/2017

:O1/81/050/00376//ヽ Nl1 8/

1)ccision : N(〕 obscrvcd

com mcnts.NC dccidcd to

thc casc.

'l'hc czrsc stands dclcrrcd

Party Namc:JAIN MItTAI′

ROI′ I′ING MHン 1ン S

RI′A「 ilc

:04/24/040/00114/ノ Nヽl1 8/

that application %r thc

for、vard thc application

4ヽcct No/1)atc:19/81-

AIン (｀2/2017

05 122017

I´ icヽ o/1)atc:0110163559   1)cibr I)atc:

27092017              2301 2()18

abovc AA was rcli_・ rrcd to I)H)P ibr

toンlin.ol｀ N/4incs ibr colnnillcnts alld dcibr

to 23.Ol.2018.

(〕asc No.:4/19/81-AI′ (〕2/2017

HQI'ilC

iO1/81/050/00377//ヽ 1ヽ418/

Parly Namc:JAIN MIt′ I Al′

Iヽ Ol′ 1′INGヽ411´ I′ S

Itlン AI'Hc
:04/24/040/00115//ヽ M18/

4ヽcctや oヽ/1)atc:19/81-

AI′ (12/2017

05.122017

1´ icヽ o/1)atc:0110163563

28092017

Status:

1)cfcrrc(l

l)cib1 1)atcl

2301 2018

Decision : NC obscrved
commcnls. N(l decidcd to
thc casc.

lhat application lor thc
Ibrward thc application '

'['hc casc stands dcfcrrcd to 23.01.2018.

Casc No.:13/19/81‐ A IJC2/2017  Pany Namc:′ 1｀ATA
INTItRNA′ I｀10NAl′ Iッ IMI′ I｀ I〕D

abovc AA was

to Min. of Mincs
rclcrrcd to DIPP lbr

I'or commcnls and dcfcr

4ヽcct lヾ o/1)atc:19/81-

/ヽ 1′ (｀ 2/2017

05 122017

Status:
l)eferrcd

I′ ic No/1)atc:0210207888   1)cibr I)atc:

ト

HQ「 ilC ItI´ノヽ 1'ilc

24



:01/81/050/00386//ヽ 4ヽ18/       :02/2′ |ブ040/00105//ヽ M18/       16 102017

1)ccision : (ヽ〕 obscrvcd tllate application lk)r thc abovc /ヽ A 1las bccn

CO111lllCnts.ヽ (l dccidcd tO a、 vait thcil・ co11lllncnts and dcibr thc casc.

I｀hc casc stallds dcIヒ 1・「cd to 23.01.2018

(:asc No.:12/19/8卜 AI′ (〕2/2017 Partvヽ anlc:MANASH KUNIAR Mcctヽ ()/Datc:19/81-
PA LII                   Al′ C2/2017

05 1220!7

Iン ic No/1)atc:0210207894

23.01.2018

rcfcrrcd tO I)IPP for

Status:

Dcferred

Dcrcr Datc:

2301.2018

HQ「 ilC
:01/81/050/00385//ヽ 4ヽ18/

1)ccision : (ヽ〕 Obscrvcd

colnl■ cnts. N(〕 dccidcd tO

thc casc.

RIッ A Filc

:02/24/040/00110/AM18/ 17.102017

that application lbr thc abovc AA was rcfcrrcd to I)lpl, lbr
lbrward thc application to Min. of Mincs lor commcnts and dcl'cr

′
I｀hc casc stands dcli_・「1・cd t0 23.01.2018.

(,asc No.:2/19/8卜 Al′ (12/2017  Partyヽ anlc:VIKARSH      
～
lcctヽ 0/1)atc:19/8ト

STAヽ4PINGS INDIA PVT I´ TI) Al´ C2/2017
Approvcd

HQ IrilC

:01/81/050/00375/ノ M`18/

HQ IrilC

96 :O1/81/050/00388//ヽ M18/

:31/83/040/00099//ヽ M18/ 31 102017

l)ecision : \C dccidcd to ratify thc norms fbr thc abovc AA as pcr MoS commcnts virjc thcir
t,O \o. 2(14)1217-'l'l) datcd ltt.l2.20l7 (copy cncloscd)

IIA corrccrrrcd mar,' takc sLritablc conscqucntial action accordingly.

05 122017

RI′A Filc               lン iC NO/1)atc:3H0066896

Approvcd

RI′AF‖ c                     I´ ic N。 /1)atc:3110066897
:31/83/040/00100//ヽ 1ヽ418/       31_102017

(lasc NO.:15/19/8卜 AI′ (,2/2017 Partvヽ そlnl c:VIKARSH      Mcct NO/1)atc:!9/8ト
SIAヽ 11)IN(〕 S INI)IA l)VT I′ Tl) AI′ C2/20!7

05 122017

l)ccision : \C dccidcd to ratifl, thc norms lor thc abovc AA as pcr MoS commcnts vidc thcir
t,O \o. 2(14)l2l 7- l'l) datcd I 8. 12.20 t7 (copy cncloscd)

IIA corrccmcd rnav takc suitablc conscclucrrtial action accordingry.

M/S SAKSHIIMI)I〕 X.I′ l」 I)HIAヽ A
HQド iICヽ 0.01/81/162/706/AM13/1)It(〕 /1)Iう S― I1/
oヽida SI〕 Z「 ilc lヽo. 12-398/2007-1000/。 1]()l」 /
Irixation()1｀ SI()卜(undcr 100%I〕 ()l」 .

Ｅ
Ｊ
う
４ け

91.
('asc \o. AIt- I7l
\4cctirrg \o. lglti I

l)atccl:- 05.12.2017
S Lrb.jcct:-

OI「 IfI」 INI:A(11]NDA IrOIt ⅣIEETIN(〕 NO。 19/81 DATED 05。 12.2017

|

|

|



I)ccision , NC oUi"rvcd that C&PC deticicncy lcttcr scrtt to firrn on lt'|.0t1.2015 lbllowccl rvith

rcminder datcd l2.Og.2OI7. Sincc, no rcply rcccivcd lrorn thc firm, thc committcc dccidcd to I

rcjcct thc casc with dircction to company'to pay customs dLrty & appticablc intcrcst fbr l:ODC.

I{A may takc suitable conscqucntial action accordingly l

M/S.Iフ I〕 I′ I｀WIND SHRIRAM MANtjFA(〕 Tt」 RIヽ (〕 I´ IMI′ II〕 I)

I IQ lrilc No. 0l/tt l/50/l 94/AM l'llt)llS.ll
RA Irilc No.04/24/040/00071/AM14

ILatillcation ol' Norms in rcspcct ol' Advancc authorizatiolt

0410147961 datcd 15.07.2013

I)ecision:]ヽ (〕 obscrvcd that rcply ofthc flrin、vas rcibrrcd to l)IH、 ho、vcvcr,1)I H llas illlbrlllcd

that case relates to DIpP. Accordingly, NC decidcd to lbrward the rcply to I)lPI'} lor conlrncllts.

Case stands deferrcd to 23.Ol。 2018.

99.
Casc No.AR-173

I lQ Filc '\o. 0 l/86/050/000323/AM l4
RA Irilc No.03/94/040/00758/Aヽ 413

Iiatitliat'ron of Norms in rcspcct ol' Advarlcc authorization \o.
0310749939 datcd 17.09.2013.

I)ccision:NC decidcd to ratitt thc nOrms forthc abovc AA as pcr i)HI c()lη  mcnts宙 dc thci「

t」 ()No.・ I｀SWB-3/90/2017 datcd 24.11.2017 as undcri

I nputs

Itcrns I lr>4 -o/oagcwastagc orl nclconlcnt in l;l): ILcpcat ot'AA \o.310746159

Itcm 5 to I 7 I{cpcat ol- AA \o.03 l0146l59

takc suitablc Llcntial aclion accorcli

0310743492 datcd 30.07.2013

Dccision : NC obscivcO tnat uppti*tion for the abovc AA r,vas rcl'crrcd to MSMI: {br

conlments. NC decidcd to lbrward thc application 1o I)ll'>P 1br commcnts and dcl.cr thc

casc.

'l'hc case slands dcl-crrcd to 23.01 .2018.

ン1/S.(〕 ()ⅣII〕
′
I｀ 1〕 XPORTS

I IQ lrilc No: 0l/81/050/00376/AM l3/l)l;S.ll/

Casc No.AIt-172

No.19/81

I)atcd:-05.12.2017

ⅣlcctinR No.19/81

I)atcd:-05.12.2017

SLrbjcct:-

(〕 asc No.AIt― 174

Mceting No. l9l81
I)atcd:-05.12.2017

w

r 00.



1)atcd:― ()5.12.2017      1tI´ /ヽ「 ilcヽ ():29/24/040/00006//ヽ 卜/113/

SuliCCt:-         l Ratincation of norms in rcspcct of Advancc Authorization No.SuliCCt:-         l Ratincation of norms in rcspcct of Advancc Authorization No.

2910018933 dated 29.10.2012.

I)ccision:N(〕 Obscrvcd that rcply of｀ thc rlrnl for thc abovc AA 1lad bccn rcfcrrcd tO I)IPP

((〕hCin.Division)ibr COmmcnts.ヽ C dccidcd to await for commcnts and dcた r thc casc.

'l'hc casc srands dcl'crrcd to 23.01 .201 Il.

of Advancc
Authorization NO.0610038228 datcd 22.09.2015.

1)ccision ::ヽ (〕 dccidcd tO ask thc rlrin to submit infOrmation as per I)III derlcicncy lCttcr

datcd 23.1 I .2017 (copy cncloscd).
'l'he casc stands dclerrcd ro 23.01 .201 ti.

Iur comrncnts. \(l dccidcd to await thcir commcrrts and del'cr thc casc.

SLlllCCt:

1)ccision : I)H)P has

datcd 31.10.2017 1br

Modillcation ol' ratillccl ltonrs in rcspcct ol' Advancc
/｀ Llth01・izatiOn No.0510248276 datcd 25.08.2009.

o lli_・rcd thcir cOmmcnts vidc UO NO.1275/2017- 「́ SヽV― 180-A/R
rnodillcation o[- norrns rvcrc re['crrcd back to relook thc matter and

27
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1 02.
(lasc \o. n I{- 177

Mccting \o. lglli I

I)atcci:- 05. 12.201 7
S ub.jcct:

M/S.KO ISONS PItiVATI〕 I′ Iヽ41TI;I)

HQ llilC i OI/81/o50/0()326/AM16/1)I]S.l1/

ItiノヽIrilc:06/24/040/00024/A〕 νl1 6/

Moclillcation ol- ratilrccl norrn.s irr rcspcct

Casc NO.AR-179
Mcctingヽ o.19/81
1)atcd:_05.12.2017

|ヽ4/S.SIHVAIン IK BIMI〕
′
l｀AIン CONTROlン SI′ I｀41TI〕D

HQ IlilC:()1/81/050/00172/AM17/DI〕 S.H
Itl′ /ヽ lrilc:05/24/040/00111//ヽ Ⅳl1 7/



dcl-cr thc casc. NC dccidcd to await thcir commcnts.

'l'hc casc stands dc lcrrcd to 23 .0 I .20 I 8 '

Casc No.AR― 181

NO. 19/81

I)atcd:-05.12.2017

1 /ヽしIthorization lヽ o.0510250680 datcd 12.l()2009

Dccision : I)IPP has ol｀ li_brcd thcil・ conlnlcnts vidc t;()ヽ ().1275/2017-′
I｀ SヽV― 181-A/1t

dated3l.l0.20l7 formodiflcationofnormswcrcrcl-crrcdbacktorclookthcmattcrarrd
del'cr the case. NC dccidcd to await thcir commcnts'

'l'hc casc stands dcl-crrcd to 23.01.201 tt..

107

[)ated:-05.12.2017

llQ二型壺 91■生1lF2`201イハ
M17イDIS― I1/

KASI]Z Irilc No:1000/01]()U/11/10044/

Ⅳlodincation of sI()Ns.(1 1958 & (1-704
i ciisposablc cylindcrs

Decision : 'l'hc rnattci lbr llxation ol'scarp nont-ts uits rcl'crt'ccl to l:trl'}C. \o rcsptltrsc

nonns fbr

rcccivcci till datc. 'l'hc casc statrds dcl-crrcd to 23'01 '201 8

decidcd to await thcir commcnts and dc['cr thc casc'

'l'hc casc starrds dcl'crrcd to 23.01 .201 8.

M/S.ABHく INI'RAS′ I｀ Ittj(]Ttjltl!PIti VA´ l｀ I:I´ lヽスI′ ll〕 1)

Irilc lXo:01/81/050/00389//ヽン111/1)I〕 S.II

RI′ A lrilc No:05/23/040/00114/Aヽll 1/

Modiflcation  of  ratirlcd  norlns  in  rcspcct  of Advancc

/ヽ uthorization lヽ o.0510269360 datcd 29.07.2010.

Decision:NC obscrvcd that rcply ofthc rlrln had bccn rcftbrrcd to I)IPP colnl■
ents.ヽ C

dccidcd to await thcir commcnts and dclcr thc casc.

28

Casc No.AR― 182

ンIccting No.19/81

Casc No.AR― 183

Mccting No. l9l81
I)atcdi-05.12.2017

(〕 asc lゝ o.AIt-184

νlccting No.19/81

I)atcd:-05.12.2017



NI「 RAS′ I｀ RUCTURI〕 PRIVATI]Iノ Iヽ41TI〕D
HQI「 ilCヽ ():O1/81/50/0566/AM10/1)ltS.H

ItIノ A Irilc No:05/23/50/0159/AM10/

ンlodincation  of  rati「 lcd  norins  in  respcct  of /ヽ dvancc

. Authorization No. 05 10256336 ig!.d l4 0_L_29_10 _
I)ccision:NC obscrvcd that rcply of thc firm had bcen relcrrcd to DIPP comments. NC
dccidcd to await thcir commcnts and dclcr thc case.

lll

(lascヽ 0.AIこ 188   M/S KIRAヽ tjI)YO(〕

,M9,tin3、 0・ lP/81 1lIQlギ ilC｀ 0:01/81/050/00172/AM14/1)l:S― I1/,VIVllin8 1ヽ 0・ 17/ё I l liヽ 1.HCi｀ 0:U1/b1/UDU/UU1/Z/AM14/1,itb-11/
I I)atcd:-05.12.2017  1 RI′

A Irilc lヽ o:09/24/040/00037んへM14/
SuhiCCt:       .Modincati()n of ratined norms in rcspcct Of Advancc…・ ′ヽ-1・ .― ―ヽ `ヽ′'`  ψ,  ■“し'■ ■νЧ  `=V■ ■1■ 、,  `口   1し、,ドしVし

/｀ Lltl10rizatio11 1ヽo.0910055892 datcd 01.05.2013.

I)ccision: \('obscrvcd that rcplv ol'thc lrrm lbr thc ubou. AA had bccn rclcrrcd to
I)lPl'}(('hcrn. I)ivision) Ior cornmcrrts. N(l dccidcd to await lur commcnts and dcf'cr thc
cilsc.

'l'hc casc stands dcl-crrcd to 23.01 .201 8.

H2.

(〕asc No.AR-238 1M/S.JIッ CI〕 lン I〕 C′ l｀ ItOMI]′ I｀ PRIVATI]lン IMI´ I｀ 1〕D
Mcctin3ヽ o.19/81  11Q Iギ ilC No.:01/81/050/00016/AM17/DI〕 S― I1/
1)atcd:-05.12.2017  1 1tlン ノ` Filc lヽ o.: 13/24/040/00035//ヽ M16/
SLrb.icct: Moclillcarion ol' rarillcd ltorms in rcspccl ol- a<jvancc

l aut1lo「 ization no. 1310048082 datcd 29.12.2015.

1)ccision :  (ヽ〕 obscrvcd that I)IPP dcllcicncy lcttcr datcd 23.10.2017 1k)1lo、 vcd 、vith
t'cmindcr datcd 11.11.2017 was scnt to llrm. NC dccidcd to await thcir rcply and dclcr
tlrc casc.

'l'hc casc staltds dc l-crrcd to 23.0 I .20 I 8.

‖ 3.

(｀ ascヽ ().AR-246  |ヽ|卜 13HAItAT IH〕AVYI〕 I′ l〕 (]TRI(〕 AI,SIッ IMI′ 1｀ 1〕 1)
ヽガ
`、
′、1:,、 ′、ヽ ′、 1(ヽ /01  【l`、 1:: ヽ  ハ 1/017nく rヽ ′ィ、ィ、た月 1ノ 人ヽイ 1/ヽ ′Iヽ 1,C l:′

け

'l'hc casc stands dcf-crrcd to 23.0 I .201 8.

‖0

(,ascヽ o.AR― 185

Mcctingヽ o 19/81

1)atcd:-05.12.2017

SuniCCt:



pcrson. tllllrl. has requcstcd lbr postponerncnt

rcclucst and dccidcd to dcl'cr thc casc.

'l'hc casc stands dcf'crrcd to 23.01 .201 tt.

ol'thc hcaring. NC agrced to Ill Ilrl.'s

114.

7/AⅣ110/1)I〕 S― I1/

25/AN109/

rcspcct of Advancc Ar"rlhorizatioll No.

2009.
thc pcrsonal hcaring was allowcd to

uc to non availability ol- technical

Lhc hcaring. NC agrccd to Illllrl,'s

‖ 5.

M/S.BHARAT III〕 AVYI〕 Iン l〕 (〕TRICAI′ SI´ IMI′ I｀ 1〕 I)

I IQ Irile No: 01/80/050/0047 6l AMI 0iDIlS-tli
RI′ A Filc No:05/23/040/00034/Aン 110/

I{atificalion ol'norms in rcspcct ol'Advarlcc Ar,rthorizatiolt i\-().

0510249536 datcd 17.09.2009.

1)ccision: NC observcd that on thc BIII〕 Iノ  rcqucst,thc pcrsonal hcaring、vas a1lo、 vcd to

company for explanation of thc casc. Ilowcvcr, duc to non availability ol tcchnical

pcrson, BIIEL has requcstcd for postponcmcnt ol' thc hcaring. ir-C agrced to Illllil,'s
rcqucst and decided to dcl'cr the casc.

'['hc casc stands dcl'crrcd to 23.01 .20 I 8.

「 ilc]ヽ o:01/81/050/00468//ヽ
ン111/1)I〕 S― I1/

Itiン ノ` lrilc〕 oヽ:05/23/040/00259//ヽ lνll 1/

Subjcct: Itatilication ol'norms in rcspcct ol- Advancc ALrthorization \o.
0510280963 datcd 05.01.2011

Decision: NC obscrvcd that on thc tltllrl, rcqucst, thc

company for cxplanation ol- thc casc. IIowcver, duc

person, Ill Ilrl, has requcstcd I'or postponcmcnt of thc

rcquest and decidcd to dcfcr the casc.

'l'he case stands deferred to 23.01.2018.

pcrsonal hcaring was allowcd to
to non availability of tcchnical
hcaring. NO agrcccl to Illll:1.'s

Casc No.AR-247 M/S.BHARAT III〕 AVYI]I
ⅣIcctinR No.19/81 ll(ツ トilC No:01/81/050/0001

I)atedi-05.12.2017 Iく 1_A Filclゝ o:05/24/040/005

Subject: Itatincation of norins in

0510237295 datcd 27.02.

Decision : NC obscrvcd that on thc lll II1l. rcqucst,

company lor explanation of thc casc. llowcvcr, d

pcrson, Ill IEl, has requcstcd lor postponcmcnt o(- I

rcqucst and dccidcd to dclcr thc casc.

'l'he case stands dclcrrcd to 23.01 .201 8.

(〕asc No.AR-248
ンlceting No.19/81

I)atcd:-05.12.2017

(〕asc No.AIt-249
ⅣlcetinR No. 19/81

I)ated:-05.12.2017

レ
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|(lasc No.AR 250 1M/SI〕 HAItAT IH〕 AVYI:I11(1ア l｀ RI(lAI S I´ Iヽ411｀ I:l)



.M99118ヽ 0・ 1?イ81‐
 I)atcd:-05.12.2017

Subjcct: Itatification ol norms in rcspcct of Advancc Authorization No.
0510257035 datcd 28.01。 2010.

l)ccision : \('ohsclvc'd rhat ort lhc Illll:1, rcclucst, thc pcrsonal hcarin{r was allowcrcqucst, thc personal hcaring was allowcd to
compallv lor cxplarration o{- thc casc. I lowcvcr, duc to non availability ol tcchnical
pcrson. tllll:1. has rcqucstcd lor poslponcmcnt ol'thc hearirrg. NC agrccd to tllll:I.'s
rcqucst and dccidcd to dcfcr thc casc.

'l'hc casc slands dcl-crrcd to 23.01.2018.

1 0510255677 datcd 06.01.2010.

1)ccisiOn: N(〕 Obscl・vCd that on thc I〕 I II〕 Iン  rCquCst,thc personal hcarillg was aHOwcd tO
C0111pany ibr cxplanatiOn ol｀ thc casc. IIowcvcr, duc to non availability of tcchnical

pcrson. Illll:1. ltas rcqucstcd lilr postponcmcnt of thc hearing. NC agrecd to Illllil.'s
rcqucst and dccided to dclcr thc casc.

'l'hc casc stands dcl-crrcd to 23.01 .201 8.

‖8

(lascヽ 0.AR 251  M/S.13HAItAT IH〕 AVYI〕 Iン l〕 CTRI(]AI´ SI′ IMI′ I｀ I〕 I)

I MC9ti18 NO・ 19/Sl :IIQ「 ilC No:01/81/050/00418/AM10/DI〕 S― I1/I MC9ti18 NO・ 19/Sl :IIQ 111lC NO:01/型

`Ω

50/00418/AM10/1)I〕 S― I1/
: I)atcd:-05.12.2017  1 1tIンノ` lrilc:ヽ o:05/23/040/00135んへM10/
I SuttCCt:        I RatiAcation of norms in rcspcct of Advancc Authonzation No.

l19

(｀とlscヽ ()AR 252  M/S13HARAT III〕 AVYI〕 I,I〕 (〕
′
I｀ RI(〕 AI′ SIレ Iヽ41TI:I)

N/1cctingヽ 0 19/81  HQ「 ilCヽ ():01/80/050/00329/AM10/1)I:S_I1/
1 Datcd:-05.12.2()17  RI A「 ilcヽ 0:05/24/040/00207/AMI()/, I)atcd:-

Subjcct: R〔ttilicati()11()1｀ n()rins in l・ cspcct ol｀ Advancc Authol・ 1/atiOnヽ o.
051024821()datcd 24.08.2009.

1 1)ccisiOn: N(〕 Obscrvcd that on thc 13111〕 Iン  rcqucst,thc pcrsonal hearing was aHo、vcd lo
company lbr cxplanation of thc casc. IIowcvcr, duc to non availability of tcchnical
pcrson. Illllll. has rcqucstcd lor postponcmcnt ol'thc hcaring. NC agrccd to tllllll,'s
rcqucst and dccidcd to dcl'cr thc casc.

'l'hc casc stands dcIcrrcd to 23.01.2018.

120

(lasc No. AR 257
Mccting No. lgltt I

I)atcd:- 05.12.2017
Sub.icct:

M/S.I´ &´ I｀ IIYDRO(〕 AR130N I〕 N(〕 INI〕 I〕 RIN(〕 Iッ IMI´ I｀ I〕 D

RI´ A Irilcヽ o:34/24/040/00110/AN416/

I{atillcation ol'norms in rcspcct of Advance Authorization No.
3410041368 datcd 10.07.2015。

1)ccision iヽ(3 obscrvcd that rcply ofthc Arnl、 vas for、 vardcd to I)IPP for ratincation of

thc trorms fbr thc abovc AA. NC dccidcd to await lor the comrncnts of DIPP and dcl-cr

膠
才



'l'hc casc stands dclcrrcd to 23.01.2018.

-05.12.2017

3510030450 datcd 03.06.2010.

l)ecision : Commiucc considercd thc agcnda alongrvith

Iti′ A Filclヽ o:35/24/040/00046/AVI10/

1ミ五tincatl。
「
Ъ「 A6rmζ in rcspcct of advancc authorization no.

rclevant papcrs and decicled that

″
Smt.Suminder Kaur

Dcputy Dircctor Gcncral Forcign'l'radc

計
Ｎ

I)atc: 31.01.2018

Placc:NCW Dclhi

Vinod Kumar KashYaP

Forcign'l'radc I)cvelopmcnt Offi ccr

Casc No.AR-259
VIcctinR No.19/81

32

thc casc.

121

lnattcr nccds lirrthcr cxartlination arrd dcl-crrcci thc casc.

'l'hc casc stands dcfcrrcd to 23.01 .201 8.



与 凋
Government of lndia

Ministry of Steel
Technical Wing

Subject: Ratification of norm in terms of Para 4.7 of HBP (VolJ) for Advance No
341004011't dated22.05.2014 - M/s Vilas Transcore Limited, Vadodra.

DGFT may refer to their UO No 01/81/50/00389/AM-18/DES-ll/65 dated
29.11.2017 for ratification of above mentioned Advance Authorization of M/s Vilas
Transcore Limited, Vadodra.

Ministry of Steel recommends the import of Cold Rolled Grain Oriented
(CRGO) Silicon Electrical Steel (prime) coils, width 600 mm or more of relevant
grade with wastage of 1.015 Kg/kg against export CRGO Silicon Steel slit coil, width
300 mm subject to the condition that width of imported coils is more than the
respective width of export products.

qF"BC
'---""-'/ '

(S.K.Bhatnagar)
Deputy lndustrial Adviser

Shri Vinod Kashayap, FTDO, NC-ll, DGFT, Udyog Bhawan, New Delhi.
Ministry of Steel U.O.No. 2(9)12U7-fD daled 18.12.2017

7L

い
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年 ノL―J■
F.No,7/58/2017-丁SW

DEPARttMENT OF INDUSttRIAL POLICY&PROMO丁 10N
(TS1/V SecuOn)

サ

Subject― Advance Authorisation No。 1110066596 dated 17.2.2016 for the export
of ALU― ALU(CFB)FOIL(VENUS)‐ 600000.O Kgs.‐ M/s Bilcare Limited,Pune

DGFT UO No:01/81/50/80/AM-17/DES-2/17 datcd7.8/2017.

The f1111l has funlishcd the inforlnation called for by this offlce,vide letter

datcd 23.10.2017. Based on the infollllation furnished&process of lnanufacture the

following nollll           ls           recommcnded           :

DGFT{NC‐ ll)

り

Item of Export Quantiサ
(Kgs。 )

Item of Import Quantiけ
recommended
(Kgs。)

ALU―ALU
(CFB)Foil

`Venus)

600000.0 1,OPA Film(Orientcd

Polyamide Film)

72569.4

2.PVC Film(60 Micron) 197128.9

3. Aluminum Foil (45

micron to60micron)
323854.6

4.Polyurethane Adhesive
with 60% solids)

35743.1

5. Polyurethane hardener
with 60oh solids)

704.03

゛ (NAND LAL)
Consultant
10.11.2017

-3ヽ一
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F No 7/58/2017-TSW
DEPARTMENT OFINDUSTRIAL POLICY&PROMOT10N

(丁 S1/V Section)

Subject― Advance Authorisation No。 3110066593 dated 17.2.2016,for the export

of ALU― ALU(CFB)FOIL(VENUS)-80000.O Kgs.― Ⅳ1/s Bilcare Limitedo Pune

DGFT UO No:O1/81/50/81/AM-17/DES-2/18 dated7.8/2017.

Thc flrin has furnishcd thc information called for by this offlce, vidc lettcr

datcd 23.10.2017. Based on the inforlnation fllrnished&process of rnanufacture the

foHowing is rccommcnded.

Consu:tant
10.11.2017

DGFT(NC¨ |:)

Item of Export Quantity (Kgs.) Item of Import Quantiサ
(Kgs)

Coated
Aluminum
unprinted
Micron to
Micron)

ｉ１

８

０

０

・１

４

■
υ

Ｆ

＜

80000.0 Aluminum Foil (18

Micron to 30 Micron) of
relevant thickness

80128.0

-3S´
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F.No.7′58′2017‐TSW     .
DEPARTMENT OFINDUSTR:AL POL:CY&PROMOT:ON

(TSW SectiOn)

SutteCt― Advance Authorisation No.3110066775 dated 7.6.2017-R〔 /s Bilcare Limited.
Pune,for the export of ALU‐ALU(CFB)FOIL(VENUS)-600000.O Kgs.

DGFT UO No:01/81/50/270/AM-17/DES-2/17 dated7.8/2017.

The firm has furnished the information called for by this office, vide letter dated
19.12.2017. In the past norms were recommended for the export of the same product in Advance
Authorization No. 31 10066596 dated 17 .2.2016 and accordingly following norns are
recommended:

AND LAL)
Consultant

05.01.2018

DGFT(DES… II)

り

Item of Export Quantify (Kgs.) Item of Import Quantity recommended
for export of lKe

ALU‐ALU(CFB)
Foil(Vcnus)

600000.0 1.OPA Film(OriCntcd

Polvamidc Fillln)

0.1209 Kg

2.PVC Film(60
4ヽicron)

0..3285]く g

3. Aluminum Foil (45
micron to 60micron)

0.5398 Kg

4.Polyurethane
Adhesive with 60%
solids)

0.5957 Kg

5. Polyurethane
hardener wrth 60oh
solids)

0.00117 Kg

_3σ´



DEPARTMENT OFINDuSTR!AL POLiCY&PROMO丁 10N
(TSW SectiOn)

Sublect:1)Advance Authorization No 0310814032 dated 16 6 2017:

iりAdvance Authorizatlon No 0310814030 dated 16 6 2017- M/s  Nicomet
!ndustries Ltd

Rei   りDGFTU O No 01ノ81/50/242/AM 18ノDES― l1/30 dated o7 11 2017
iり DGFT U O No 01/81ノ50/243ノ AM 18ノDES― l1/31 dated o7 11 2017

∨ide letter dated November 14, 2017, the firm has replied and it has been
observed that it is a basica‖ y the manufacture Of Nickel from the raw material, hence
DIPP is nOt cOncerned, Ministry Of Mines may be cOnsulted in the matter

膠
′

Consultant
1801.2018

DGFT(DES‐ ll)
TSW U0 7/361/20177TSW

―ζ¬″



⌒

*L6',
MinistryofHeavylndustries&PublicEnterprises

DePartment of HeavY IndustrY
TSW(B) Section

Subject: Application of M/S Kotsons Pvt Ltd for ratification of norms

of nn no- 0610038672 dtd 09-08-t7

DES-II,DGFTmaykindlyrefertothe,abovementionedAA
of M/S Kotsons Pvt Ltd. Th; firm has submitted request for

ratification of norms for export of different ratings of Distribution

Transformers. The firm p|.opo,", to import 7 items which consist of

bothrawmaterials&components.Thefirmhasnotsubmitted
calculations u, p". Technicar oetaits prescribed in s'no II B' ' b &

c, Annexure to !pp"ndix 4E in Hand Book of Appendixes in Ayat

Niryat forms. 
I

a7>-.l,/"B.c.NaYak

DeveloPment Officer
22-t2-t7

DG「F′ FFDOr DES¨ II

Deptt.Of HI′ UO No 3(92)/17-TSW(B)
dated

rZ8-
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'1

Government of lndia
Ministry of Steel

Technical Division

Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol) Advance
Authorizations (AAs) No 0210207772 dated 31.07.2017 and 02'10207816
dated 28.08.2017- M/s Manaksia Limited (Formaly Hindustan Seals
Limited), Kolkata.

DGFT may refer to your UO No. 01181150100321/AM18/DES-ll/34 dated

03.11.2017 and UO No 01/81/50/00383/AM18/DES-ll/40 dated 29.11.2017 for
ratification of the above mentioned AAs. ln this connection, the applicant may

be requested to furnish the following information:

tThi.kn".. 
wise quantity of export of Galvanized and Prepainted Steel Coils for

calculation of quantity of CR steel coils & Zinc and galvanized steel coill

on receipt of the aforesaid information, the aforesaid AAs will be ratified

by Ministry of Steel. @a-
(S.K.Bhatnagar)

Deputy lndustrial Adviser

Shri Vinod FTDO,DGFT, Bhawan,

lヽinistry of Steel U O No 2(9)/2017‐ lW dated 29 12 2017

だ

_29″



1{jjlyon
Government of lndia

Ministry of Steel
Technical Division

Subject: Ratification of norm in terms of Para 4.7 of HBP (Vol-l) for Advance No
3110066896 dated 31.10.2017 - M/s Vikarsh Stamping lndia Pvt Limited, Pune.

DGFT may refer to their UO No 01/81/50/00375iAM-18iDES-2/63 dated
28.11.2017 for ratification of above mentioned Advance Authorization of M/s Vikarsh
Stampings lndia Pvt Limited, Pune.

ln view of the above, Ministry of Steel recommends the import of 101.5 MT
Cold Rolled Grain Oriented (CRGO) Electrical Steel in Coils of relevant grade of
prime quality against export of 100 MT CRGO slit coils subject to the condition that
width of imported coils is more than the respective width of export products.

@2
(S.K.Bhatnagar)

Deputy lndustrial Adviser

Shri Vinod Kashyap, FTDO, NC-ll, DGFT, Udyog Bhawan, New Delhi.
Ministry of Steel U.O.No. 2(14)12017-TD dated 18.12.2017

リ
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為
Government of lndia

Ministry of Steel
Technical Division

Subject: Ratification of norm in terms of Para 4.7 of HBP (Vol-l) for Advance No
3110066897 dated 31.10.2017 - M/s Vikarsh Stamping lndia Pvt Limited, Pune.

DGFT may refer to their UO No 01/81/50/00375/AM-18/DES-2/64 dated
29.11.2017 for ratification of above mentioned Advance Authorization of M/s Vikarsh
Stampings lndia Pvt Limited, Pune.

ln view of the above, Ministry of Steel recommends the import of 101.5 MT
Cold Rolled Grain Oriented (CRGO) Electrical Steel in Coils of relevant grade of
prime quality against export of 100 MT CRGO slit coils subject to the condition that
width of imported coils is more than the respective width of export products.

rffi\o
(S.rlBh-atnd_gaO

Deputy lndustrial Adviser

Shri Vinod Kashyap, FTDO, NC-ll, DGFT, Udyog Bhawan, New Delhi.

Ministry of Steel U.O.No. 2(14)12017-TD dated 18.12.2017

ら

_坤 ^



⌒

句 句

。Siス 2ヽoll
Department of Heavy Industry

Udyog Bhavan New Delhi

Ref:ID,1/81/50/323/AM 14/DES■ l

AA 0310749939 CC Power

inputs

itemlto4- %age wastage on net contentin EP:repeat of AA 310746159.

ltem5to17-repeat of AA 310746159

に
{K K Tiwan)

lndustrial Adviser

Dy DGFT,DES― l:

TSVVB 3/90/2017 dated 24/11/2017
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Department of HeavY lndustry

Ref: AA No 510038228 Kotson Agra'

Ref lD 7l81lsol325/AM-16 DESII dated 22ltLl2o17

Theenclosuretoabovereferenceisletterofapplicantdated
218l2O17,views w.r.to which has already been communicated to

DES-Il vide UO of even number dated t4/8/2O17 ' 
copy enclosed'

DES-lt may see for n/a.

Encl;a/a

(K.K.Tiwari)

lndustrial Adviser

DyDGFT′ DES‐ ||

TsVVB 3/214/2015 dated 23/11/2017
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Ministry of Heavy lndustries&Pub‖ c Enterprises
Departrnent of Heavy lndustry

丁SW(B)Section

Subject:Appllcation of M/S Kotsons Pvt Ltd for ratification of norrns

of Aメ nヽo-0610038228 dtd 22-09-15,

DES― II′ DG「F may kindly refer to the above rnentioned AA
of M/S Kotsons Pvt Ltd. It ls observed that there is no new
lnformation in the flrrn′ s reply of dated 2-08-2017&it has also not
subrnitted calculation as sought vide this office letter of dated
23/05/16.
In view of above this Office is unable to offer any cornrrlents

due to lack of information. DGF「  may take appropriate action as

rr嗣 じ
        /

1   B,C.Nayak
Development Officer

14‐ 08‐ 17

DG「 F′ FFDO′ DES― H
Deptt.of HI′ UO No3(214)/15-丁 SⅥノ(B)       dated
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